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EFORE THE NATIONAI GREEN TRIBUNAL

Western Zone Bench, Punc

Onginal Application No. 7 of 2020

IN'l'HE NII\T-I'LI{ OF:

Aryavart Foundation, through its President ,\pplicant

Versus

M/s. Naroda Enviro Proiects Limited (CI11'P)

and others l{cspondents

ADDITIONAI AFFIDAVIT

ON BEHALF OF RESPONDENT NO.l

I, Nlayur Jani s/o Karunashankar, ,\ge 63 years, Director of llcspondent No.1

Companv, having my ofEce at 512-515, Phase-I, GIDC, Naroda, Ahmcdabad

382330, do solemnly aflirm and dcclare as undcr

I am a Director o[ Respondent No.1 Companv in thc prescnt case and as such

6

o,o

M

a

I am authorized to file this affidavit on bchalf of Respondcnt No.1

Company (hereinafter referred to as "ansrvcring l(espondent" or "NEPL').

Fr,r l{a
lro

Dire ctor

t

Ltd.
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I am rvell convcrsaflt rvith thc facts and circumstanccs o[ the case on the

basis o[ rccord avaihble with mv otficc ancl I am compctcnt to swear upon

the prescrt additional affidavit. I sav that thc arsrvcring Respondent has

Elecl its Affidavit in Reply as rvell Objcction to the Ilepott of thc Committee

ancl has also filed an r\dditional ,\ffrdavit clatcd 17.11.2021

I say that this application rvas last heard by thc Tribunal on 08.12.2021.'the

mattcr has not beefl heard sincc thcn. In the mcanrvllle, therc has been

signiFrcant development having direct bearing on thc issucs involved in this

application. In thc circumstances, this,\dditional ,\ffidavit is being filcd

During pendency of this proceedings, tl.re Flon'ble Fligh Court of Guiarat

initrated suo moto proceedings in Writ Petition (PIl) No.98 of 2021. Seven

Cli'I'Ps situated in Ahmedabad inclutling thc ansrvcring Respondent came

to bc impleaded as parties to the said procccdings vidc order dated

03.12.2021 served on the ansrvering responclent on 08.12.2021,. Yidc order

daterl 10.1.2.2021, the Flon'blc Fligh (-oun dircctecl National Environmental

F,ngineering Research Institute (CSIR-NEEltI), Nagpur (hereinafter

rclerred to as 
,.NEERI") to inspcct stage wise performance of each o[ the

cEf'Ps by collecting stage wise samples and opinc ofl the effcctiveness of

the treatment scheme adopted. The ansrvering Respondent has appeared

a

o

Fr: Narodt Env{ 2ctw
,ffi

**roj
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| $t' beforc thc Flon'blc Fligh Court and has hled an affidavit datcd 24.12.2021,

\gE

M inter alia, poinung out the pendcncy of ptoccedings beforc this Flon'blc

'I'ribtural irrtcr alia contendiflg that thc ansrvcring Rcspondcnt cannot bc

subjectcd to same proceedings before trvo forums

N IjERI visitcd the premises o[ the arsrvering Respondcnt on 3"1 ^nd 4rh

o

a

a

January 2022. A draft report has been submitted by NEERI dealing with

the CIiTP of answering Respondent in Nlarch 2022. GPCB forwarded draft

report of NtiERI <lated 24.03.2022 to NEPL for further reply rvith action

taken teport For upgradation with dme frame. A copy of email datcd

24.03.2022 addressed by GPCB is annexed hercto and matked Annexure

A-1.

In vierv of pendcncy of proceedings before the Flon'blc Fligh Court, the visit

of N I,IE,RI and thc letters from GPCB, it rvas incumbcnt upon thc

ansrvcring Respondent to implement suggestions of NtrERI. NFIFIRI has

undcrtaken trcxtabiliqv studies and has suggested that advanced oxidation

ploccss such as hydrodynamic cavitation be implemcnted and tl-rat such a

process would be a better techflo-economical option for chemical cflfluent

stream. NEI,IRI has also relied on a succcssful implementation o[ the said

technology at Nandesari Industrial Estate. I say that NEPL has decided to

p.I t'taroda Lnrtro Proi""t"-Io]l
Crrrnln"f,l I

oirect.of

3
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a(lopt advanccd oxidation proccss oI hvclroclvnrrnic cavrtatron I Iydro

Dynamic Cavitation involves l>ubble gcnelauon, bubblc implosion and

proccss o[ vaporisation, rvhich occurs in a tlowirrg liquicl as a rcsult of a

decrcasc ancl subsequcnt incrcasc in prcssure. 'l'he proccss of bubble

gencration, ancl the subseclucnt [+owth and crillapse oF the cavitation

bubblcs, results in very high cncrgy densitics and in very high temperaturcs

and pressures at the surface of thc bubbles for a vcry short timc. Cavitation

bubblc implosion is accompanied by a host of physicochemical phenomena

leading to e ffectivc degradation of organic contaminants found 1n

'\r/astcwater. 'I-he cavitation process requires injection of Chlorine to oxidizc

the organic matter in cxploded bubbles. NEPL proposes to set up chlodne

storage area. r\ layout plan and a site plan is also ready. 1'hc ansrvering

Respondent has identified Envirokraft Associates as an agency to install and

implcment thc hydro-clynamic cavitation process. Necessary payment to the

saicl agencl, has already bcen made. It rvould not bc out of place to mcntion

that linvirokraft Associates is the samc 2gcncy that has successfully

implcmentcd the advanced oxidation proccss of hyclro-dynamic cavitation

at the Nandcsan CE-I'P, as re corded by NEFII(I NEPI, has installed

pumps, connecting pipclines and clectrical fittings as part of the advanced

oxidation process to carry chemical effluent from thc Automated

chemostat Reactor - II to thc reaction pond wherc the oxidisation process

F..: Naru;wnfff) 4

t

t-t

s*
?
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4o usilg chiorine rvotrld be carricd out

Chlorinc rvhich is usccl in hlclro-dvnamic caviradon proccss is requircd to beo

a

stored in cylindcrs. Thc storagc rnd usrgc of chlorine tequires prior

pem-rission ancl npproval of cLarvings under (las Cylinder Rules, 2016 from

Pctrolcum and l'.xplosivc Safew Organisation ('PESO'). NFIPI- has

appointed Petro Explo Consultancy as a Consultant in this regard in

February, 2022 md flecessary payment has also been made to the said

Consultant. Neccssary application for storage of chlorine cylinders is made

to PESO on 17.03.2022. i\ copy of the online application to PESO is

annexed hereto and marked Annexure A-2. PESO has granted approval of

the sitc layout ancl construction plan for storagc o[ chlorine gas cylinder on

31.05.2022 subiect to certain conditions. ,\ copy of thc approval by PESO

dated 31.05.2022 is annexecl hetcto ancl marked as Annexure A-3.

'I'he preparatory work likc idcnufying thc site, availability of shed for chlorine

cvlinders, etc. is alteady done. Irurther, changcs in CIaTP and

linking/delinking of various stages/units of the CFITP so 2s to activate

Flydr<>dynamic (-avitation Process is bcing donc immcdiately on reccipt of

the liccnsc. It is cxpected that thc ncw tcchnology would be operational

within 4 to 6 wccks of getting thc license. In vicw of the aforesaid

Jects td. 5F(: Naro nvlro P

Direct

t

r
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o devclopment, the ansrvcring Respondcnt is in proce ss o[ implcrncnting thc

hvcltodynan-ric cavitadon proce ss ir-r place o[ thc technology to bc proviclcd

by llPC as was statcd earlier. NEPL vicle lettcr clated 06.04.2022 informcd

GPCB on the steps taken for implementation of the Flyclrodvnamic

Cavitation 'l'echnology, stating that NI il']L had already appiied for approval

o[ dta',vings under Gas Cylinder Rulcs, 2016 to the ])ctloleum & Safery

Organization (PESO) ot 22.03.2022, that NEPL had procured and paid for

professional services from Petro Explo Consultancy for licensing

recluirements, that NIi,PL has also arrxnged for storage area for 48 chlorine

gas cylinders, that orders for FIDPE Pipc and material along rvith order flor

Venruri Scrubber had already been placed on Envirocraft r\ssociates on

02.04.2022 and that 9 such pumps had been procured. GPCB has also bcen

rnformcd that NEPL expects to commence with opcrauon of the Hydro

Cavitation and Oxidation o[ effluents immcdiatcly on receipt of Iiccnse

from PESO and mect prcscribed norms rvithin a periocl of one month

thercfrom. r\ copy o[ the lettcr dated 06.04.2022 is annexcd hcreto and

mrrkcd Annexure A-4.

A copy of the FIDC Proiects Putchasc N{atetials List is annexed hereto and

matl<ed as Annexure A-5. A copv of the quote for consultancy for

revamping o[ existing ETP of ansrvcring respondent along with proposed

timcline issued by RAAS Envirocare, dated 01.04.2023 is annexed hereto

ho
6Fr.:'Na

)**)
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arkccl as Annexure A-6.

on 21 .06.2023, the implemcrrtntion of FII)(- Project is almost ct>rnplcted

Installauorr of all ecluipmerit is completecl and it is ptcscntlv at thc st^ge o[

Flydraulic mn. Oncc this is achievecl, tl-rc FIDC projcct rvill bc put to

commissioning stage. ,\ copy <tf the FID(I Ptoject Status report as orr

27.06.2023 is annexed hcreto and marked as Annexure A-7

I say that the ansrvering Respondent has madc a (lTP-amcndment application

on 22.1.1.2022 for neccssary NOC / conscnt ftom GPCts along with

ceruficate from Chartered Accountant, the layout plan and site plan. .\ copy

of the said application along rvith payment reccipt is annexed hereto and

marked Annexure A-8. GPCR has granted provisional consent ordet

(C'I'E) pursuant to such an application of the ansrvering respondent. A copy

of the Provisional Consent Order (CTF)) dated 25.02.2023 is annexed

hctcto ancl marked as Annexure A-9

In thc meanrvhilc, the ansrvering Rcspondent has contintred to scnd solicl rvaste

to hazardous wastc management sitcs. Sludgc rcrno'".itl data from N<>vcmbcr

2021 to l)cccmbcr 2022 is annexcd hereto and marked Annexure A-10'

This Application is filed alleging pollution caused to rivet Sabarmati

ects Lf;''l

a

a

a

7F. . Na nvll

Dire

Thc

r,{

A
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Lrcnt trcatc(l bv NEPI. is dischargcd into rivcr Sabarmati through a mega

pclinc rvhich carries cffluent of six industrial rssocir[ions, namely thc

ansrvcring Responclent, licliancc Industrics Limrtcd, Naroda, Odhav Envir<r

Pdvatc Lirutccl, Odhav Grccn Enviro Private I-imitecl, Gujarat Vepari

r\Iaha l\landal, Odhav and the Gtecn Envitonment (-o-operative Services

Socieq, Ltd at Vatva. It rvas during the proceedings of Special Civil

Application No.770 of 1995, that the idea of carrying treated effluent fiom

all industnal cstates' CETP outlets to downstream of river Sabarmati

emergcd. As a result, in thc year 2001, r\N,IC took responsibility and lay thc

mcga hnc from Naroda to Pirana on PPP Model. The N{ega pipelinc rvas

laid at the cost of approximately Rs. 33 crorcs through cofltdbution of its

parucrpaung members. It covcrs the lcngth of 27 krr,s and the diamcter of

the pipe ranges from 1000 mm increasing to 1400 mm and finally to 1600

mm. In Novernbcr 201,6, a Special Purpose Vehicle - r\hmedabad N{cga

Clean .\ssociation rvas fotmcd by the Government o[ Gujatat. Vicc

Chairman rnd Xlanaging Director, GIDC is ex-officio Cl.rairperson of the

saicl ct>mpanv, in-charge (lF, of GIDC functions as CEO. CFIO and

Chairman of each CETP is appointcd as a Dircctot of the companv. Thc

mega pipelinc is supposed to be an undergtound, closed and securc pipelinc

carrying cffluent of tts membcrs

8
FriNarory,'m

81295
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N
e Llon'blc Fligh Court in tl're strtl rnoto petiti()r has raisecl rssue rcgarding

polluuon to river Sabarmrti. Durir-rg thc procecdings bcfore thc l lon'ble

I Iigh Court, lssucs rcg5ardinu rncga pipclinc havc also comc up for

consicleration. NF,PL and othcrs havc submittecl that a major problem

faccd by the pipehnc is that of silting. ,\frcr trking ovcr of operation and

maintenance from,\NIC in Novcmber 201.6, a. (ICTY surveillancc was done

for the entire 27 km lcngth of mcga pipeline rvhich revealcd that 15 kms out

of 27 kms was heavily silted due to illegal connecdons of untreatcd sewage

water and stofin watcr, rvhich rvas the main rcason for overflowing o[ mega

pipeline at various places. As a result, members were not able to discharge

more than 70o/o of their florv. The desilting o[ mega pipeline rvas carried out

in 1,2.395 kms at the cost of Rs.10.26 crorc spent betwccn 03.09.201.6 to

09.1.'1.2018. Copies of photographs of the Nlcga Pipeline be[ore desilung

and after dcsilting arc annexed hereto and markcd Annexure A-11.

SCAD,\ is installed at thc oudet of each mcmbcr of thc mega pipeline and

Pirana Pumping Station. Installation of SCI\D,\ revealcd that 6-8 i\II-D of

cxcess florv in forn o[ sewage/ industria] cfflucnt rvas bcing discharged into

mcga pipehne illegally. r\s a rcsult, a Joint 'I-ask Iiorce consisting of

representatives of ..\NIC, ANICA and GPCII rvas constittttcd rvhich began

searching for illegal connecrion o[ servage lines. Till 30.10.2021,161 illegal

a

' r.. - ru rrod" Enrlro Proi.. t.l--lll
@ltt44r6,

I

Directo-1i

9

\,
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di-
(} onncctions havc bcen founcl, out of rvhich 33 havc bccn scalecl bv ,\NIC

Dcteils antl pictures of such illesal connccticlns rre anncxcd hercto and

matkcd Annexure A-12 Collectively. 'I'hc illesal connectior-r and discharge

of scrvatc, horvever, condnues. Notably evcn the Scrver Purnping at Naroda

Smzrshan, Narocla CIIDC is connccted to mega pipcl-ine. Nlany sewer lines

continue to be connected to mega linc. ANIC also discharges its storm water

into mega line during monsoon seasofl. r\s a tcsult, thc mega line overflorvs

at many placcs. Storm rvater lincs at mltoy placcs are connected into mega

pipeline, resulting in discharge of 6-8 i\ II-D o[ cxcess florv. A copy of

inquiry report prepared by thc Oomrnittcc aftct joint monitoring of mega

pipeline and storm watcr pumping stadon in 201.6 is annexcd hereto and

markcd Annexure A-13. The problem, horvevcr, continues. 'fhe work for

detccting illegal domestic conncction to thc mcgzr pipeline manhole rvas

undcrtaken again in Octobet 2021. (iopics of lctter datcd 18.10.2021

addrcssed by AtrIC,,\ to (.hicf I')ngincer, .\hmeclal>ad N{unicipal

Corporation and to Gujarztt Pollution Conttol lloatd giving a list of about

22 lllcgal connections krcatcd dudng inspcction donc bv rcprcsentatives of

GP(IB, r\N{C and ,\NICA is anncxed hetcto and marked Annexure A-14

Illegal connections to MEGA Pipeline havc been brought tt> the noticc of

the Llon'ble Fligh Court

F,: Na nvl

Director

10

.,!

ects Ltd.
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G
issuc of mccting of parlmetcrs xt the outlct of mega pipcline :rrrtl thc

ollution to river Sabarmati allegedly causcd b1. ansrvering ltesponclcnt is

rccluirccl tr> be viervcd in the background of thc above-me ntioned facts. I t

rvould not bc out of placc to mention that the effluent florvin.q frorn mcga

pipclinc mcrges at Pirana rvith the Nlunicipal sewagc.'fhe pie chart sht>rvrng

cor-rtributron of volume of discharge of various mcmbers of thc mega

pipcline and of ;\NIC are already on record. It is produced xgain at

Annexure A-15 for convenience. It is clear from thc said chart that the

disclrargc of ANIC to river Sabarmati is to thc cxtent of BB.25o/o a,s

compared to 0.260/o of NEPL. The answer-ing Respondent cannot be held

responsible for pollution to river Sabarmati ot for damages.

'-fhe increase in capacity of CETP is a result of sustained efforts put in by the

ansrvcring Respondent over last about six years to take neccssary

pcrmissions from various authorities. GIDC, Naroda, whcrc the (ll r l'P

situatcd, has about 900 residential units. Thesc residences rverc constructed

along ',vith the rndustrial units to ptovide housing to workers, staff of the

inclustries as also to employecs of GIDC considering that thc F.state rvas at

a distance o[ about 22 kms from the city. Till 2016, the scrvage o[ the

af<>resaid residenccs was supposedly required to be carricd by.,\N{C but in

reality the same was accumulating in the forrn of a pond flear the residences

N$?

a

F." Na tgd,LEnvl.o(-fuf
Director

11

)\)'
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'.,
rvhich rvas cventually getting dischargccl in thc Kharicut irrigatior-r canal (clue

to naturll gradienQ. For thc rcasor)s rvhich are apparcnt from the lcttct

datcd 12.09.2016, NIiPL vas assignccl thc task o[ trcating thc saicl serva.qe in

its CFITP. ,\ copy of letter dated12.09.2016 addressed by,\NIC to Naroda

Industries i\ssociation is nnnexcd hereto and markcd Annexure 4-16.

CFI'I'P continues to collect and treat servage of 0.5 N,ILD of thc resitlcnces

situated rvithin the Flstate. The COD level of this sewage beforc treatment

by the Ctr'I'P is approximately 1000 NIGL and TSS is more than 500 NIGL

rvhich is much higher than the prcscribed norms. 'I'hese levels are brought

dorvn by the Ctr'l'P. Drainage Ncnvork Collection Centre whicl-r links

various industrial and residential units with CETP by way of a 27 kilometer

pipcline and ansrvcring respondent is recciving and treating servage from

such a nenvork from apptox. 2200 scrvage outlets (domestic and industrial)

in addrtion to the trcatment of effluents of mcmbers of the ansrvcring

respondcnt. No clrcmical industrial units arc givcn conncction to tl-ris

servage collcction nerrvork and their cfflucnts are collccted sepatatcly.

'I'he nctrvork is set up at the cost of lts.33 crorcs rvith gtant from GIDC ancl

Commissroner, Industries to the cxteflt of Rs.23 crores. -I'hc remaining

amount, rvhich includes cost of land, has bcen contributed by ansrvcring

Respondent and by Naroda utility Services.'I'he said network is norv linked

to GETP. Construction work of the pumping station for the said network is

'"o$l&'1"fi.rhcts ftoJF.r Na

Director

T2
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30{ ndcnv^y. NI,lPL rvoulcl bc rcceiving ancl treating 10 IILD of scrvasc '.lnd

1$

5
sr

tradc effltrcnt in placc of current 5.5 .\ILD rvhich rvou]tl also improvc

trcatabilirl, irr biokrgical trcatmcnt process

'l'hc ansrvcring rcspondcnt has norv caricd out Hydrodynamic Cavitation

Y
I z!

e

s
s

a

a

Studics through NIA- ,\nalytical & Research Laboratory. The report shorvs

that FIDC proccss rvoulcl achrevc all norms including COD and color

paramctcrs. r\ copy o[ thc trcatability report for COD reduction by

pnnciplc of hydrodynamic cavttation prepared by NIA - r\nalytical &

Reseatch Laboratr>ry is annexed hereto and marked as Annexure A-17

The answering lLespondcnt in the Additional Affidavit has inter alia placed on

rccord thc conscnt gtanted by GPCB increasing discharge capacity of

CFI'I'P from 3 I\ILD to 14 N{LD and also the documents rvith respect to

allotment of additional lancl rvhich was necessarJ for proposed expansion

and upgradation of (.[iTP. I say d.rat since the filing of the said Addiuonal

lffrclavit, tlrc ansrvering llcspondent has paid a sum of Rs.4,89,07,676/ - on

06.1,2.2021 torvrrds cost of thc hnd. I say that GPCB has granted

Consolidatcd (ionsent and ,\utl-rotization on 03.03.2022 valid up to

24.08.2026

F.. . ,Varoda nylrqwt
DirectorJ

13
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"strt chnology that is available for trcating cffluent continues tt> unclcrso

angcs and improvement. NIIPL hts consistcn tl1 rrictl t(, trkc b('rl( fit ot

nerv tcchnologv and has kept pace rvitl'r chtrlging times b1' expansion and

upgradttion of CE'l'P.

In view o[ rv]rat is stated above and in carlier plcadings by the ansrvcringa

Respondent, I submit that there is no substance rn the Onginal ;\pplicadon

and that it be dismissed.

'fhe contents of the prescnt Additional Af{idavit afe tlxe and correct ancl based on

rccotds available with the o f the Deponent and nothing material has be

conccaled therelrom' i lJaroda Envlro Prolects

C/rrl///r-""14
Deponent Dir

IFICATION

venhcd that the facts stated in para 1 to 19 hetein afe true to rny information and

behcf dcrivcd from the rccord of my officc and no p^rt o I it is false ag{nothing
DENTIFIE B

matcdal has been concealed thcrefrom o

o

Er: ;

venfiecl at Ahmedabad "" rh }l" {$}"
10zt
lJvte2023.

al No.:...'y'| 7 5...3 +I ...2t) T

{)

j'eri

LTIJIAHE DEA $. CHANAN
NOT ARY

GovT. oFIHDIA
14

soLstrNLY AFFIRMED 
DIe

BEFOREME

MA M.CHARAN
NOTARY

GOVT. oF lttola

r\

.Bli

Flt'luL 20?3

F tt tut 208

iroiects utd'

D"P

141301



@ ]\} (s r\
}

r.
*

= F
I irt

::1
I)

LI
g 

l

A
J {r
r

H
J fi * rr
l . cf B #

{ C
,.} (o ri *I

$:

F {

: 
,.1

1!

.J
,,

'i.
:i:

{I
r-

{.
.:.

]]|
ji:

*a
tl

a-
!: 

"
.:'

i 
,

;

ti

1
5

1302



161303

a.kapadiaoffice@gmail.com
Typewritten text
ANNEXURE  A-1

ANUSHREE KAPADIA
Typewritten text
TRUE COPY 



17 1304

a.kapadiaoffice@gmail.com
Typewritten text
ANNEXURE A - 2 



181305

a.kapadiaoffice@gmail.com
Typewritten text
TRUE COPY



ffi
llltu T{IF-R /Government of lndia

slfurq sfu VftI riTlr{UMinistry of commerce E tndustry
tfrfrqq a?fi ffiCE' {ft&II !116-;I /Petroleum E Exptosives Safery Organisarion (pESO)

qiafl cfud, q{r e-rrd ffdq, sqrfr rrq
s-*6{r. rgoozo

8th Floor, Yash Kamal Building, Sayajigunj, Vadodara .390020

{tf,/e-mait : dyccebaroda@explosives.gov.i n
({rlF[/Phone/Fax No : 0265 - 22251 59

qilfdfr<q g/Prior Ap proval No : A,/G/WB/G J/06/927 (G98062)

tslfr/ro,
M/s. Naroda Enviro Project Ltd.,
Plot No.512 to 515, Phase-1, G.|.O.C.,,
Naroda
City: Ahmedabad,
District: AHMEDABAD
State: Gujarat
Pin : 382330

E/Dared :31rosr2o22

fttfq15u6 PlgtNo:512to515,,-Phase-l,G.|.D.C.,Naroda,City:Ahmedabad,Taluka:Ahmedabad,District:AHMEDABAD,State:Gujarat,pin:382330-fl
: frfrstlicxlonlNelts6'r{EI{U[-ffgfuawAo*,ioro}offi'd3Ectdrqrfro-G6apgproposedstoraseof cHLoRlNEsasincytindersar ptor

No: 512 to 515,, Phase-l, G.|.D.C., Naroda, City: Ahmedabad, Taluka: Ahmedabad, District: AHMEDABAD, State: Gujarat, Pin : 382330 - under
Gas Cylinders Rules 2016 Grant of approval regarding.

r*Eqlsrr,

Eqqf qTqhfr 14105/2022 +'offtfi€. OtNl070364 6-tlr(1lf6u16|p1"ase refer to your apptication No.OtN1070364 dated 14t05t2022 .

rytft-dlist{urgEnefrotqr{ed-q-$cqtiMlrdqiloEmE(dlqrfrBefuq-doa1dilfiiqrftacfuorgr}a156-r&sqfrgsbe.Iqet dqr
{dl E l/ The site layout and construction plan of the proposed Storage facilities is approved and two copies each of the same is returned herewilh duly
signed in token of approval

Conditions of the Approval:-
1. The site plan does not shows clearly the legends naming the nearby premises. This shall be shown in the drawing. 2.ln addition to the FRP
Hood connectod to adequate length of flexible piping connected to the suction of the blower, a permanent ducting towards chlorine tonner
valve side at the floor level of chlorine tonner platform to be provided and the same shall also be connected to the suction of the scrubber
system.3.Make provision for auto actuation of scrubbing system that is drives of scrubbing system based on signals from chlorine leak
sensors which shall be indep€ndont of human interface.4.Provide power back up to the drives of chlorine scrubbing system S.Safe handling
procedure not specified in the drawin$. 6. A comprehensive Risk Assessment study considering the Chlorines storage, the nearby Plantg
process plant etc shall be conducted using Licensed Software such as DNV Phast etc and report to be submitted along with the compliance
report if any to be complied shall be submitted 7. HAAOP study shall be conducted and report shall be submitted along with close out report on
recommendations. 8. Caustic soda storage tank details along with capacity, Material of Construction, Pipelines to scrubber etc shall be clearly
mentioned. 9. Chlorine gas transfer details with details of Regulating Valve, Pressure gauge in between the Chlorine Container valve and the
rsgulating valve etc shall be shown in the P and I diagram 10.. NOC from Gujarat State Pollution Control Board shall be submitted. 11.
Photographs showing the completion of all works shall be submitted.
stTqS-3tTnEtfu rflmftd oirtEuT& 3rJs"R qsRur+slMqor+rdsrfi EBt-qof diqrffiE6(qdla-qu<dfuSqR, +flfuffsffisrfrqc.
2916 $ oif,rl-d Fd SF C aE{R qTfl o-G tE attt qgruT s}g b frflSror fu fs o'rqkq mr ot-{+dq qr-d{qrfi t t/ After compterion of the consrruction of
the storage shed in every respect as per the approved drawing(s), you are requested to forward the following documents as required under the Gas
Cylinders Rules, 2016 for Granl of Licence in Form-F and approval this office for inspection of the storage shed.
a. f+qc aa 6t s{rqq{6-dl { eqs^R q*1i qqn fu "ce-+qtrf, 

qr hqrft-qr lerno ffi } risnur t frq rfirqfr qcu qrfi +-ri drd srfM 6nr er$fud
wn * slq fudl qrfD-fiTfr/ Rffiq ft"6rq +S, nrq qqlTd qr {Et R{r{q n-6rq gru qrfr fu-qr rrqr or+rqfi qqrur qd 

| / No objection cerrificate issued by
District Authority/Local Body such as Gram Panchayat or the Urban local body along with Plan approved by NOC issuing authority as per requirement
of Rule 48 for storage of flammable or toxic or corrosive gases for sale/trading.

b. u-d o flfl b go mfrsr a <qrta c-Fc ffi'fr Efufd rm ten \lti Uqnreff{d qfuCfl nn apptication in form 'c' dury fiiled and signed;showins rorat
numbers of Cvlinders of each Gases.

c. fr;fr lftisoffi{/6ET+tg}k{r, orgfrFt erAeqolqfilzwb-s (cAD)tfcdsncffi tt+ copies each of the approved drawings in brue
print or CAD print without any ink correction/Color code.

d. trq fudrs{ fiqq, 201 6 } il6?I Btfiildrfl enilcc frfu w s[f,dr {-Umn gtrqr e qrtqc t eR s{ s 2oooh/- 6l dr{$s {-@ qF{drqr ucl fuqr sril t
I efileffi Ttr il UrfdTf' qt 1 O Sf ilF' ef{flB U-<f+ Ol Uffi I I A liiense fie of Rs 2000! per year to be submitted online through e-payment facitity
available on online ?pplication portal under Gas Cylinders Rules, 2016. Licence will be granted upto '10 years on payment of requisite fee.e' W €raq tfrS qri EIA E{rqR tri 6tdr3{qR 6G td qrf'Sf-d qofrrd } lTn eer enu Specimen signature of the person/s authorised to sign the
correspondence intended for this department.
q-jmRH 3{frquf } eqmr d-<n o.t frrlfut 6]d C d qot t q-O itn Oraf qqM er{ t/ A certificate to the effect that rhe construction of the godown has
been completed as per the approved drawing.
fr'ftffi d!il t frq II( {sltuT sts b trtr{ qifuffi'l/ color photographs of storage shed taken from different angtes.

h A copy of the No Objection Certificate issued by the District Authority as per requirement of Rule 48 of Gas Cylinders
Rules, 2016 for storage of Flammable/Corrosive/Toxic gases for the purpose of Sale or Trading and not for Own use.

Please note that you shall have to provide the following facilities and inform this office accordingly while applying for grant of
licence.

i. Emergency Kits for stopping accidental leakage of CHLORINE through the valve and the body of the cylinder.
ii. Facilities for neutralisation of CHLORINE in case of leakage.
iii. Two self contained breathing apparatus.

iv. Proper cylinder loading/unloading and handling arrangements.

fu-t fi, q-o.rrg+flsrjqfr erq crfY{lPd I ofl-dqro 3r{qhrdTficrqE-{it qrqqr f,r[offEfEdt gu r-frtfit r /This approvaypermission,
however, does not absolve from obtaining necessary permission/clearance from other authorities or under other statutes as applicable

f.

s.
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tiiTgi?F/Enct :3{ttuul/Drawing(s) 1]6elq /ours faithfully,

lFrulcr qn.t
(GANESH R.))

gqfurriD.r{trr-i[,
Dy. Controller of Explosives

T.erigFgqffir6fadTf
For Jt. Chief Controller of Explosives

ai*({uvadodara

lerfU-o ur+afi tS o{ra-fi o1Rrfr, E-@1iln or8 trflq }- frs 6uur e+rfr icove http://peso.sov.in td ll
(For more information regarding status,fees and other details please visit our website httpJ/peso.gov.in)

Note:-This is system generated document does not require physical signature.

Digitally signed by R GANESH
R€ason: Appro.al No- : L/GIWBIGJ/04927
Locatbn :Vadodara [G98082]
Da162022.05.31 10: t6:03 +0530

201307
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HDC PROJECTS PURCHSE MATERIALS
INDEX

NO. PARTY NAME INVOICE
DATE

AMT REMARK
I NAVKAR INTERNATION 10106t2023 17700s FIT,TER PRESS PIPE & FITTINGS
2 ASCENT ENTERPRISE 07t06t2023 4593 MS STRUCTURE
J NAVKAR INTERNATION 07/06t2023 t0l163 BOILER STEAM PIPE & FITTICS
4 PRAGYA ENTERPRISE 07/06t2023 21240 CLORINE GAS LINE VALVE
5 KBG BOILERS PVT LTD 07t06t2023 I 900980 I TON CAPACITY BOILER
6 KANTILAL CHIMANLAL 06t06t2023 5664 CLORTNE GAS LINE FITTINGS
7 FLOWTECH MEASURING INSTRUMENT PVT LTD 0U06t2023 I 55370 CLORINE GAS ROTA METER
8 RAAS ENVIROCARE 0r06t2023 146320 CONSULTING CHARGE

NAVKAR INTERNATION 3U0512023 84033 CLORINE MAIN HEDER VALVE
I KOHINOOR SALES CORPORATION 29t05t2023 t14237 ELECTRIC CABLE
t1 PERFECT' ENGINEERING SERVICES 27tost2023 4 I 3000 JET VACULJM PP VANTURY

NAVKAR INTERNATION 26105t2023 53620 FITTINGS & ACCESSORIES
NAVKAR INTERNATION 26105t2023 222277 MS PIPE
RAAS ENVIROCARE 0u0st2023 146320 CONSUT,TINC CI-IARGE
RAAS ENVIROCARE 0v04t2023 295000 CONSULTING CHARCE

6 SHAH STEELS 22t03t2023 279402 MS PLATEFORM MATERIALS
ENVIROKRAFT ASSOCIATES 17103t2023 r 18000 CONSULTINC CHARGE

8 NAVKAR INTERNATION 22t02t2023 r r853 FITTINGS & ACCESSORIES
I NAVKAR INTERNATION 22t02t2023 807r 0 FITTINGS & ACCESSORIES

NISHI ENGINEERS 08t02t2023 161778 FITTINGS & ACCESSORIES
2t NISHI ENGINEERS t4t02t2023 I 3595 FITTINGS & ACCESSORIES
22 SHAH STEELS 24/0u2023 43269 MS ANGLE
23 KOHINOOR SALES CORPORATION t8t0t/2023 34848 ELECTRIC CABLE
24 STAINLESS BOLT INDUSTRIES PVT LTD 0210U2023 6942 NUT BOLT
25 SHAH STEELS t7112t2022 127546 MS BEAM & CHANALS
26 SHAH STEELS 04112t2022 7552 MS BEAM
27 KOHINOOR SALES CORPORATION 30/l 12022 14t87 ELECTRIC CABLE
28 STAINLESS BOLT INDUSTRIES PVT LTD 19t1U2022 t4217 NUT BOLT
29 KOHINOOR SALES CORPORATION I t/11t2022 64857 ELECTRIC CABLE
J KOHINOOR SALES CORPORATION 09fit2022 96459 ELECTRIC CABLE
3l SHAH STEEI,S 20fi012022 3 53590 MS BEAM, ANGAL,SHEET
32 SHAH STEELS 031t012022 62688 MS CHANALS. ANCALES
33 SUN FIBER 2v09t2022 245t t9 PP FIIP BLOWERS
34 KOHINOOR SALES CORPORATION t5il0t2022 272725 Et,EC'TRIC CABLE
35 SUN FIBER 09109t2022 606980 HDPE'|ANKS, PUMPS, SCRUBBER
36 SHAH STEELS 2610812022 23246 MS CHANALS
37 AMBETRONICS ENGINEERS PVT LTD 05/08t2022 t71395 GAS SENSOR, HOOTERS WITH FITTINGS
38

9

40

JAS ENGINEERING 17107t2022 295000 13 KL OPEN VESSAL FOR DOSING TANK
ENVIROKRAFT ASSOCIATES 1910412022 21240A JET VACUUM PP VANTURY
STAINLESS BOLT INDUSTRIES PVT LTD 27t04t2022 19258 NUT BOLT

4l Rushbh Marketing Services 01t04t2023 495,9O0 VEPORIZER
42 APEX PUMPS INDUSTzuES 30t05t2023 938690 FILTERPRESS PUMPS
43 MIRA ENTERPRISE 19t06t2023 99474 ELECTRIC CABLE
44 DAK ENGINEERING 13106t2023 655136 HIGH PRESURE PUMPS

9367638
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Raas Envirocare
201, Btuechip Comptex, Nr. Stock Exchange Btdg.

Sayajigunj, Vadodara - 390005
M:09327299099

Emai[ : snverma@gmai [. com, svGrenvirocare. in

Fees:

The Fees for the consuttancy and visits wil.[ be Rs. 6,70,000/- (Rupees Six Lacs and Seventy thousand

onty). 18% GST witt be charged extra as appticabte. Weekty visits to the ptant to discuss the design

drawings, during construction phase and commission phase witt be carried out. A Maximum of 16 visits

wit[ be carried out during the proposed project. The project from concept to design to commission to

training of your personnel is expected to be compteted in 4 months.

Terms of Pavment :

40% - advance along with the work order

207o - 1't week of 2nd month.

20% - 1't week of 3'd month.

207o - 1'r week of 4th month.

Conditions and exclusions:

1) The fees do not inctude any fresh Treatabitity studies. The design witt be based on the batch size of

1 100 KL with maximum COD of 2000 mg/L and 100 mg/L of ammoniacal nitrogen.

2) Att the purchases of the equipment, piping and vatves, pumps, chlorine vaporizer, rotameters witl

be carried out by the ctient.

3) Purchase of atl the equipment witt be based on the specifications provided by us.

4) We wit[ suppty the names of the supptiers of the equipment, however witl not be invotved in

the final price negotiations. The ctient wit[ be free to choose the supptiers and negotiate the prices

quoted by the supptiers.

5) There is no binding on the ctient that the equipment for the project has to be bought from onty

tist of supptiers provided by us.

6) Erection of the equipment witt be carried out by the ctient as per our guidance.

7) Chemists, Operators and Labor during the commissioning of the efftuent treatment ptant witl be

supptied by Ctient.

8) Actual treatment time, consumption of electricity and chemicals witl be decided based on the COD

ammoniacal nitrogen of the effluent, at the time of actual treatment.

9) These fees do not inctude any CTE I CCA Amendment apptication to GPCB or any EC modification.

10) Attout of pocket expenses to GPCB Gandhinagar (if required)witt be borne by the ctient.

lnnovators in Environmental Engineering
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RaaS Envirocare
201, Btuechip Complex, Nr. Stock Exchange Btdg.

Sayajigunj, Vadodara - 390005
M:09327299099

Email: snverma@gmait.com, sv@envirocare. in

RE/QUOTE/2023-24 Aprit 1 ,2023

To,
Shri Satishbhai Agarwat/ Shri Mayurbhai Soni
Directors
Naroda Enviro Project Ltd.
Ptot No. 512-515, Phase-1, Opp GIDC Post Office
GIDC, Naroda

Subject : Quote for Consuttancy for Revamping of Existing ETP (partty) to be based on hydrodynamic
cavitation.

Dear Sir,

With reference to discussions on Marqh 31, 2023, fottowed by visit to the ptant, please find herewith

the quote for consuttancy for ETP based on hydrodynamic cavitation treatment.

Waste water to be treated 1 100 Kl/batch

Revampinq Area ln hatf portion of the 21.5 m dia ctarifierwith 5.5 m depth
COD of the untreated wastewater Maximum considered - 2000 me/L
AmmoniacaI Nitrogen of untreated
wastewater

Maximum considered - 100 mg/L

Scope of work:

1) Designing of the treatment scheme

2) Layout of the venturi arrangement

3) GA drawings of the different

4l Providing specifichtions of the mechanicat equipments viz.

a) Venturi for hydrodynamic cavitation

b) Efftuent transfer pumps

c) Pumps for venturi

d) Pumps for fitter press

e) Priming chamber

5) Providing specifications of the chtorine vaporizer

6) Providing specifications of the piping from tonner to vaporizer to the venturi

7l Providing specifications of the piping of venturi

8) Providing specification of the piping of escape gas to the scrubber.

9) One visit per week to the site for meetings, during construction and during the commissioning of

the ptant for projected 4 months.

10) Training to your personnel for daity operation of the ptant.

lnnovators in Environmental Engineering

261313



.&
ffi
dr*fu

Raas Envirocare
201, Btuechip Comptex, Nr. Stock Exchange Btdg.

Sayajigunj, Vadodara - 390005
M: 09327299099

Emait: snverma@gmait.com, sv@envirocare. in

The Gnatt chart depicting the progress of the proposed project is given betow:

Thanking You.
Yours Faithfutty,
For

S.N.
M.Tech. (llT, Mumbai)

Tasks April, May June Juty

w1 w2 w3 w4 wl w2 w3 w4 W1 w2 W3 w4 w1 wz w3 w4

lssue of Work Order

Design & specs of the ptant

Submission of design and drawings

Construction of watkway

Order for Vaporiser ffi
Procurement of Vaporiser

lnstattation of Vaporiser

Order for Venturi pumps

Procurement of Venturi pumps

lnstattation of Venturi and recircutation pumps

Crder of transfer pumps

Procurement of transfer pumps

lnstatlation of transfer pumps and piping

Order for pipes and vatves

Procurement of pipes and vatves

lnstattation of header, rotameter and barometric head

lnstatlation of piping from tank to fitter press

Hvdrautic run

Commissioning of ptant

Running of the plant and training of personnel

lnnovators in Environmental Engineering
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(Shailesh Patwari)

From : Print Date: 22/11/2022

To,
The Member Secretary,
Gujarat Pollution Control Board
Paryavaran Bhavan, Sector-10/A,
Gandhinagar - 382010
I / We here by Submitting application for NOC ,Inward No : 266768 ,Date : 22/11/2022 for CEE(CTE-
Ammendment).

Naroda Enviro Project Ltd (Cetp), Category: RED / MEDIUM
Plot No: 512 - 515 Phase No: I, 
-, -, 
AHMEDABAD - 382330
Contact Person: Shri Shailesh Patwari, Mob:9898874588, Ph:079
DIST: Ahmedabad-Vatva, TAL: Ahmedabad-Vatva, SIDC: Naroda

Applying For : NOC                Validity : 7 Years 

Air Sector :0                     Water Consumption : 0.000 klpd 

Haz Sector : 0  Incenerator : 0

Payable Fees :    Air : 0, Water : 0, Haz : 0
Paid Amount : 15000, DD No : YICO1572478885, Dt: 11/21/2022, at ICO , ***

 Investment 

1.25 Crs

15000 Rs

  Air  Water Hazardous

0 0 0+0

0 Years 0 Years 0 Years

PCB-ID : 12718
INWARD : 266768

Dt:22/11/2022

I / We have Uploaded the following PDFs Date # Files Size(kb) #Page
1 SSI - SSI-IEM-C.A Certi / Investment Proofs 15/11/22 1 4253 8
2 000 -  Any Specific Information Called for [in SCRUTINY] 03/11/22 1 21696 122
3 PLL - Plan  LayOut + Site Plan 04/10/22 1 2856 3
4 APC - Air Pollution Control Measures-Details 04/10/22 1 1445 8

No of Plants : 1

I, the applicant declare that I have submitted full and complete documents and information in conformity to the applicable 
acts / rules. I am aware that, any delay / rejection in the processing of application on account of incorrect / incomplete 
information shall be mine responsibility.

 Grant By : MSC

Scrutinized By: H.I.MANIAR, SSO(330)

 Query / Reply:

Note: I am hereby enclosing NOC-Form along with my application.

Please Attach Copy of NEFT/RTGS Challan with this Letter if you are paying through NEFT/RTGS.

Application Purpose : Dear Sir, we are applying CTE - Amendment application. All Relevant documents uploaded in Relevant tag.

Forwarding & Undertaking Letter from Industry
Application for consent for establishing / operation the industrial plant / plants under Section 21 of the Air (prevention & Control of Pollution ) Act, 1981

This Document or its copy does "NOT" serve as a Supporting Document Proof of Industry's  Submission of an 
 Application for a NOC / Consent. This Letter does "NOT" ensure that the Application FEES has been paid.

Important 
     Note : 

Company s   SEAL 1 ( Through XGN ) N I C

Page 1 of 27
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Company s   SEAL 2 ( Through XGN ) N I C

Page 2 of 27
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NET Payment Receipt

Address : Plot No: 512 - 515 Phase No: I, -, -, AHMEDABAD, Ahmedabad (East)  Pin : 382330

Bank Details

Transaction No

Application: 266768(CEE)-dd/MM/yyyy

ICO-***

YICO1572478885

PCB ID: 12718-Naroda Enviro Project Ltd (Cetp)

Payment Id 411138

Payment Date 21/11/2022

Date : 22/11/2022

Paid Amount 15000

Status Success

Remarks Transaction Successful

Type

Referance No

MIS Date

266768 (CTE-Ammendment) 

CEE-CEE-CCA

-

Page 3 of 27
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Sr Stack attached to Mts Remark Details of APCM Fuel  Consp-Unit Pollutants
1 Boiler 30 3 TPH FIL,SCR Boiler 12.00 MT/Day 150,100,50

(a) Boilers
Bag Filter,Scrubber,Scrubber

17. Details of pollutions control measures with schematic diagram / flowsheet ,/ or detailed enginnering drawing as the 
case may be (with stack/chimney specifications,scrubber,ESP,bag,filters etc) Please specify chimny height from ground 
level.

16. Details of pollutans in gasesous emission in respect of the following :-
Coal, H.S.D

15. Details of fuel Consumption  : 

: As per the PDF attached 14. Feasibility / treatebility study report on the proposed 
effluent treatment scheme.  :

: As per the PDF attached13. Detailed description of  proposed waste water treatment 
plant with schematic diagram / flowsheet ,/ or detailed 
enginnering drawing as the case may be :

: Ind: Mega PipeLine(ABD) , Dom: Common E.T.P12. Final point of Disposal of Waste water (give name of river , 
nala , pond or survey No of land along with site plan )

11. Before & After Treatment Values of Water Parameters :-
4.00010. Waste Water generation/Discharge(Kilo Lts Per Day-klpd) :

9. Water Consumption in liters/day : 145.000Industry: Domestic: 5.000
55.000Industry: Domestic:

8. Description of the manufacturing process  with schematic diagram and flow Chart :           As per the PDF attached 

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 common effluent treatment plant (cetp) 14000.000 14000.000 - KLT 14000.000 Unit in KLD
2 common multi effect evaporator (mee) and spray dryer 600.000 600.000 - KLT 600.000 600 KLD
3 treated effluent 0.000 0.000 - KLT 0.000 0.00

7. List of Production with quantity proposed to be produced per month :

Sr Raw Material Name Capacity - Unit / Month
1 Raw effluent from around area (Sewage, Food industries,etc)) 11000.000 - KLT
2 Raw effluent from Member Unit 3000.000 - KLT

6. List of Raw materials with quantity in Metric units (MT/month)

2.(b) Layout proposed showing internal and usual 
direction of strom water , run off :

: 01/10/19955. Proposed date of starting Production 

: Dear Sir, we are applying CTE - Amendment application. All 
Relevant documents uploaded in Relevant tag.

4. Purpose for which NOC is required 
3. Correspondence address with  PIN Code :

Plot No: 512 - 515 Phase No: I,
  - -,
  AHMEDABAD - 382330
  DIST : Ahmedabad-Vatva,  TAL : Ahmedabad-Vatva,  SIDC : 
Naroda

2.(a) Location of the Proposed factory (site plan 
showing area and revenue survey on of village or 
plot no of  SIDC including  distance of the 
proposed  location from the residential area (s) and 
/ road and / railway and / river or lake or pond 
showing the direction.)

1. Name of the firm with full address                         
                                and Pincode 

Naroda Enviro Project Ltd (Cetp)
22/11/2022Date :

: Distance from residencial area : 0.5 Kms
   Distance from State, District or National Highway : 1 Kms

: As per the PDF attached

As per above.

CTE-Ammendment  - 266768 (DRAFT COPY)

Format of Application for obtaining NO OBJECTION CERTIFICATE (N.O.C) of the Board 
( To be submitted with all details and plans at REGIONAL OFFICE )

1 - Through XGN N CIAIR

Paryavaran Bhavan, Sector-10/A,Gandhinagar - 382010
Gujarat Pollution Control Board

Page 4 of 27
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22. (1) I hereby give an undertaking that the above information is correct.

 (2) I undertake that  I/my company will abide by the provision as well  as rules and  regulations made under the Water
(Prevention and Control of Pollution) Act, 1974: the  Air(Prevention and Control of Pollution) Act, 1981; the Environment
(Protection) Act,  1986 and the Water (Prevention and Control of Pollution) Cess Act,1977.

 (3) I undertake that  I/my company will obtain the consent of the Board under the water,  Air and Environment(Protection) Acts 
before commencing the production.

 (4) I understand that any condition imposed by the Board while granting NOC will be  binding to me/my company.

: As per the PDF attached

I / We have Uploaded the following PDFs Date # Files Size(kb) #Page
1 SSI - SSI-IEM-C.A Certi / Investment Proofs 15/11/22 1 4253 8
2 000 -  Any Specific Information Called for [in SCRUTINY] 03/11/22 1 21696 122
3 PLL - Plan  LayOut + Site Plan 04/10/22 1 2856 3
4 APC - Air Pollution Control Measures-Details 04/10/22 1 1445 8

21. Following documents have been attached.
20. List of Directors / Partners / Owners with address and pincode.

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Chemical    sludge    from    waste    water treatment I  -35.3 5000.000-M.T COL,DSS,DEC,STO,TRA
2 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 182.500-M.T COL,DSS,REU,STO,TRA,DET

3 Used or Spent Oil I  -5.1 0.300-M.T COL,CYC,STO,TRA
4 Chemical Waste (Solid) Z  -Z33      0.000-M.T DST
5 Inorganic Acids (Spent Acids) II -B15 6240.000-M.T REC,REU,STO,DET
6 Any process or distillation residue I  -36.1 6000.000-M.T CIW,COL,DSS,STO,TRA

COLLECTION, DISPOSAL (LANDFILL), REUSE, STORAGE, TRANSPORTATION, UTILISATION
GENERATION, COLLECTION, STORAGE, TRANSPORTATION

18. Details of Hazardous wastes :

Sr Stack attached to Mts Remark Details of APCM Probable Pollutants.
1 Driers 33 15 kl/hr SCR PM-150,

(d) Process emissions
(c) Furnaces
(b) Heaters

23.  I/We enclose here with Bank Draft No.

RATE OF THE NOC FEES

Date : 
Designation : 

22/11/2022
____________________

 drawn in favor of the Gujarat Pollution Control Board payable at the Regional Office as NOC fees.

Note : 
(1) All correspondence with this Board should be addressed to the Member Secretary of the Board.
(2) If the application is not complete in all respect it is liable to be rejected straighway.
(3) The application shell pay NOC feer by Demand Draft drawn in favour of Gujarat Pollution Control Board and payable at 
the Regional Officele in accordance with the following rate schedule.

YICO1572478885( *** )

Inward Purpose : 
Dear Sir, we are applying CTE - Amendment application. All Relevant documents uploaded in Relevant tag.

Other Information : 

Details of Previous CTE & CTO : ECC,28/02/2019   &   AWH-117340     Valid Upto 24/08/2026 - GRT
NOC Amt = 15000,     Investment Amt = Rs. 1.25 Crores,     Validity For 7 Years,     Catg: Red, Scale: 

 & date : 22/11/2022 for Rs :15000 (In words : Fifteen Thousand Rupees Only)

(Shailesh Patwari)

2 - Through XGN N CIAIR

Paryavaran Bhavan, Sector-10/A,Gandhinagar - 382010
Gujarat Pollution Control Board

Page 5 of 27
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Sr. No. Investment (Rs. in Crores) Rate of NOC Fees 
1 0    To    0.25 Rs.     2000
2 0.25    To    0.5 Rs.     3000
3 0.5    To    1 Rs.     6000
4 1    To    5 Rs.     15000
5 5    To    10 Rs.     37500
6 10    To    15 Rs.     65000
7 15    To    25 Rs.     75000
8 25    To    50 Rs.     100000
9 50    To    100 Rs.     150000
10 100    To    500 Rs.     300000
11 500    To    1000 Rs.     500000
12 1000    To    5000 Rs.     700000
13 5000    To    9999999 Rs.     1000000

5 - Through XGN N CIAIR

Paryavaran Bhavan, Sector-10/A,Gandhinagar - 382010
Gujarat Pollution Control Board

Page 6 of 27
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A. SSI-IEM-C.A Certi / Investment Proofs (SSI) Uploaded in XGN on 15/11/2022 17:24:54 from IP No: 122.176.224.105.
B. 12718-Naroda Enviro Project Ltd (Cetp) accepts the LEGAL responsibility
    and undertakes that the furnished information is CORRECT & ACCURATE.

Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]

Page 7 of 27
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A. SSI-IEM-C.A Certi / Investment Proofs (SSI) Uploaded in XGN on 15/11/2022 17:24:54 from IP No: 122.176.224.105.
B. 12718-Naroda Enviro Project Ltd (Cetp) accepts the LEGAL responsibility
    and undertakes that the furnished information is CORRECT & ACCURATE.

Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]
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A. SSI-IEM-C.A Certi / Investment Proofs (SSI) Uploaded in XGN on 04/10/2022 12:13:17 from IP No: 110.226.18.218.
B. 12718-Naroda Enviro Project Ltd (Cetp) accepts the LEGAL responsibility
    and undertakes that the furnished information is CORRECT & ACCURATE.

Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]
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Reply for query on XGN from RO dated 11.10.2022  (App ID. N0. 266768) 

PCB ID: 12718   Date: 3.11.2022 

To, 
The Regional Officer,                                     
Vatva 
 

SUB: Query Raised in connection with our application for CTE Amendment dated 
11.10.2022 

REF: 1. Query from RO Staff, dated 11.10.2022 

2. Our application Inward No. 266768 

Dear Sir, 

This is in connection with query dated 11.10.2022 raised on XGN with reference to 
our CTE- Amendment application (Inward No. 266768). We are submitting herewith 
following details for your kind clarification.   

Sr. 
No. 

Query Reply/Clarification 

1 

Please submit C.A. certificate 
without depreciation cost of 
existing and additional plant 
machinery, land and building 
cost and other miscellaneous 
items. 

 The detailed C.A. certificate is under 
preparation and  will be uploaded as early 
as possible. 

2 
You are also requested to 
submit modified treatment 
process and flow chart. 

 Uploaded in PDF_0.000 

3 
Please clarify that 
Whether any plot is added or 
not. 

 No additional plot or no any additional 
land use   will be added for proposed 
CTE – Amendment application. 

4 
List of plant machinery 
(Existing and proposed) 

 List of Plant and Machinery (Existing and 
proposed) is   uploaded in PDF_0.000 

 
Thanking You, 
 
Yours Sincerely 
 
Authorized Signatory 
 
For, NEPL 
 
Encl : As Above 

- Query reply letter with annexure Uploaded in XGN on 03/11/2022 15:40:32 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.

Page 10 of 27
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Sr. No.
Tag 
Number

Name of the Equipment
Power 
rating(kW)

FLC (Amperes)

1 P-101A Primary Flash mixer feed pump 14.92 30

2 P-101B Primary Flash mixer feed pump 11.19 22.5

3 P-102A ACT Feed Pump 14.92 30

4 P-102B ACT Feed Pump 14.92 30

5 AG-101
Agitator for Flash Mixer 

(TK-102)
0.746 1.5

6 CLM-101
Rotaing Mechanism of Primary

Clarifier
1.492 3

7 M-101A
Submersible Mixer ACT 1 

(TK-104A)
13.3 24

8 M-101B
Submersible Mixer ACT 1 

(TK-104B)
13.3 24

9 AG-102
Agitator for pH Adjustment Tank

(TK-108)
3.7 7.5

10 P-103A Anaerobic Feed Pump 3.7 7.5

11 P-103B Anaerobic Feed Pump 3.7 7.5

12 P-103C Anaerobic Feed Pump 3.7 7.5

13 P-104A ACT 2 Feed & Anaerobic Recirculation Pump 5.5 11.25

14 P-104B ACT 2 Feed & Anaerobic Recirculation Pump 5.5 11.25

15 P-104C ACT 2 Feed & Anaerobic Recirculation Pump 5.5 11.25

16 P-105A Anaerobic Sludge Pump 3.7 7.5

17 P-105B Anaerobic Sludge Pump 3.7 7.5

18 P-106A/B Auto Starter Pump 3.7 7.5

19 P-106B Auto Starter Pump 3.7 7.5

20 P-107 ACT -1 Sample Feed Pump 0.746 1.5

21 P-108A ACT-1 Sprinker Pump 5.595 11.25

22 P-108B ACT-1 Sprinker Pump 5.595 11.25

23 P-108C ACT-1 Sprinker Pump 5.595 11.25

24 P-108D ACT-1 Sprinker Pump 5.595 11.25

25 P-109 ACT -1 Inlet Sample Pump 0.75 1.5

26 B-201A ACT -2 & ASP Air Blower 75 123

27 B-201B ACT -2 & ASP Air Blower 55 92.5

28 B-201C ACT -2 & ASP Air Blower 55 92.5

29 B-201D ACT -2 & ASP Air Blower 75 123

30 B-201E ACT -2 & ASP Air Blower 75 123

31 B-202A ACT -1 Air Blower 93 187.5

32 B-202B ACT -1 Air Blower 93 187.5

33 B-202C ACT -1 Air Blower 93 187.5

34 B-202D ACT -1 Air Blower 93 187.5

35 B-203A
Air Blower for pH ADJ. 

& Flocculation Tank
3.7 7.3

36 B-203B
Air Blower for pH ADJ. 

& Flocculation Tank
3.47 7.3

37 B-204A Sewage Tank Air Blower 14.92 30

38 B-204B Sewage Tank Air Blower 14.92 30

- Query reply letter with annexure Uploaded in XGN on 03/11/2022 15:40:32 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.

Page 11 of 27

49 1336



39 B-208A Holding Tank Air Blower 48.49 97.5

40 B-208B Holding Tank Air Blower 14.92 30

41 B-208C Holding Tank Air Blower 49.49 97.5

42 AG-301A
Agitator for Urea Dosing Tank

(T-301A)
0.746 1.5

43 AG-301B
Agitator for Urea Dosing Tank

(T-301B)
0.746 1.5

44 AG-302A
Agitator for DAP Dosing Tank

(T-302A)
0.746 1.5

45 AG-302B
Agitator for DAP Dosing Tank

(T-302B)
0.746 1.5

46 AG-303 Agitator for Alum Dosing Tank 3.73 7.5

47 AG-304 Agitator for DOPE Dosing Tank 3.73 7.5

48 AG-305 Agitator for Alum Dosing Tank 5.595 11.25

49 AG-306A Agitator for DWPE Dosing Tank 2.238 4.5

50 AG-306B Agitator for DWPE Dosing Tank 2.238 4.5

51 AG-307A Agitator for Micronutrient Dosing Tank (T-307A) 0.746 1.5

52 AG-307B Agitator for Micronutrient Dosing Tank (T-307B) 0.746 1.5

53 AG-308 Agitator for Caustic Dosing Tank 3.73 7.5

54 DP-301A Urea Dosing Pump 0.373 0.75

55 DP-301B Urea Dosing Pump 0.373 0.75

56 DP-301C Urea Dosing Pump 0.373 0.75

57 DP-302A DAP Dosing Pump 0.373 0.75

58 DP-302B DAP Dosing Pump 0.373 0.75

59 DP-302C DAP Dosing Pump 0.373 0.75

60 DP-303A Alum Dosing Pump 0.75 1.5

61 DP-303B Alum Dosing Pump 0.75 1.5

62 DP-304A DOPE Dosing Pump 1.492 3

63 DP-304B DOPE Dosing Pump 2.238 4.5

64 DP-304C DOPE Dosing Pump 0.373 0.75

65 DP-304D DOPE Dosing Pump 0.373 0.75

66 DP-305A Acid Dosing Pump 0.373 0.75

67 DP-305B Acid Dosing Pump 0.373 0.75

68 DP-305C Acid Dosing Pump 0.746 1.5

69 DP-306A Micronutrient Dosing Pump 0.373 0.75

70 DP-306B Micronutrient Dosing Pump 0.373 0.75

71 DP-307A DWPE Dosing Pump 3.73 7.5

72 DP-307B DWPE Dosing Pump 3.73 7.5

73 DP-307C DWPE Dosing Pump 0.373 0.75

74 DP-308A Caustic Dosing Pump 3.73 7.5

75 DP-308B Caustic Dosing Pump 0.373 0.75

76 SC-401 Mechanical Screen 2.3 4.3

77 M-401A
Submersible Mixer for ACT 2

(TK-407)
13.3 24

78 M-401B
Submersible Mixer for ACT 2

(TK-407)
13.3 24

79 P-401A Sewage Feed Pump 11 23

80 P-401B Sewage Feed Pump 11.19 22.5

81 P-402A S1 to Post Treatment Feed Pump 11 22.5

- Query reply letter with annexure Uploaded in XGN on 03/11/2022 15:40:32 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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82 P-402B S1 to Post Treatment Feed Pump 11 22.5

83 P-402C S1 to Post Treatment Feed Pump 11 22.5

84 P-404A Sludge Recirculation Pump 11.19 22.5

85 P-404B Sludge Recirculation Pump 11.19 22.5

86 P-404C Sludge Recirculation Pump 11.19 22.5

87 P-404D Sludge Recirculation Pump 11.19 22.5

88 P-405A
Sludge Removal Pump from 

Secondary clarifier
3.7 7.5

89 P-405B
Sludge Removal Pump from 

Secondary clarifier
3.7 7.5

90 CLM-401 Rotaing Mechanism of Secondary Clarifier-1 0.746 1.5

91 CLM-402 Rotaing Mechanism of Secondary Clarifier-2 0.373 0.75

92 AG-401
Agitator for Post Treatment Flash Mixer

(TK-409)
3.7 7.5

93 AG-402
Agitator for Post Treatment Flocculation Tank (TK-

410)
1.5 3

94 P-408A
Submersible Pump at Sewage 

Holding Tank (TK-403A)
14.92 30

95 P-408B
Submersible Pump at Sewage 

Holding Tank (TK-403A)
11.19 22.5

96 P-406 ACT -2 Sample Feed Pump 0.37 0.75

97 P-407 ASP Sample Feed Pump 0.37 0.75

98 P-409A
ACT-2 Bypass pump ( for sewage & textile 

stream)
5.595 11.25

99 P-409B
ACT-2 Bypass pump ( for sewage & textile 

stream)
5.595 11.25

100 P-409C
ACT-2 Bypass pump ( for sewage & textile 

stream)
11.19 22.5

101 P-410A Textile Feed Pump 11.19 22.5

102 P-410B Textile Feed Pump 11.19 22.5

103 P-411A ACT-1 Sprinker Pump 5.595 11.25

104 P-411B ACT-1 Sprinker Pump 5.595 11.25

105 P-411C ACT-1 Sprinker Pump 5.595 11.25

106 P-411D ACT-1 Sprinker Pump 5.595 11.25

107 P-420A ACT-2 Outlet Pump 5.595 11.25

108 P-420B ACT-2 Outlet Pump 5.595 11.25

109 P-420C ACT-2 Outlet Pump 5.595 11.25

110 DC-501A Decantor 22.38 45

111 DC-501B Decantor 22.38 45

112 P-502A Filter Press Feed Pump 12.5 26

113 P-502B Filter Press Feed Pump 11 23

114 AG-501
Agitator for Filter Press Feed

Tank  (TK-503)
0.373 0.75

115 P-504A
Sludge Removal Pump from

Tube Settler (TK-406A)
3.7 7.3

116 P-504B
Sludge Removal Pump from

Tube Settler (TK-406A)
3.7 7.3

117 P-505A
Sludge Removal Pump from

Tube Settler (TK-406B)
5.5 12

118 P-505B
Sludge Removal Pump from

Tube Settler (TK-406B)
5.5 12

119 VFP Volute filter press 3.7 7

120 P-… DWPE Dosing Pump for VFP 0.37 1.2

- Query reply letter with annexure Uploaded in XGN on 03/11/2022 15:40:32 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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121 AG-… Agitator for DWPE tank 2.3 4.3

122 P-… DWPE Dosing Pump for Decantor 3.7 7.3

123 AG-… Agitator for DWPE tank for Decantor 3.7 7.3

124 B-601A
Compressor for Auto Valve 

sampling system
0.746

125 B-601B Compressor for TOC Analyzer -

126 P-601 Sample Return Pump 0.373 0.75

127 Volute filter press 2.2 4.3

128 Flocculation Agitator 1.5 2.7

129 20 HP Scada Final Pump 15 25

130 15 HP Scada Final Pump 11 22

131 Final Sampling Pump 0.75 1.5

132 PAC Dosing pump 1 0.746 1.5

133 PAC Dosing pump 2 0.746 1.5

- Query reply letter with annexure Uploaded in XGN on 03/11/2022 15:40:32 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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- List of Plant and Machineries + Flow diagram + Lay Uploaded in XGN on 10/11/2022 17:41:35 from IP No: 172.16.31.15.
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D 

51 

Details of unit sizes at  CETP NEPL, Naroda 

Sr.No Unit operations and 

unit processes 

Quantity 

(Nos) 

Dimensions (L×B×H) m Operating 

volume (m3) 

1. Collection tank 1 5.35 × 5.35 ×7.50 +0.50 FB 215 

2. Flash mixture 1 4.30 L× 4.30 ×2.86+0.50 

FB 

53 

3. Primary clarifier 1 14.0 Dia.×3.5 +0.50 FB 538 

4. Holding tank 3 24.0 × 12.0 ×35.0+0.50 FB 1008 

5. ACT-I 1 31.0 Dia.×5.8 +0.50 FB 4375 

6. Anaerobic bioreactor 1 31.5 Dia.×4.6 3583 

7. ASP feed tank 1 7.0× 3.0 ×2.35 +0.50 FB 50 

8. Auto starter 1 14.12 × 3.09×2.39+ 0.50 

FB 

104 

9. pH adjustment tank 1 13.36× 4.0 ×3.0 +0.50 FB 160 

10. Urea dosing tank 2 1.3 Dia.×2.3 +0.50 FB 3 

11. DAP dosing tank 2 1.3Dia.× 2.3 +0.50 FB 3 

12. Alum dosing tank 1 2.3Dia.× 2.25 +0.50 FB 9 

13. DOPE dosing tank 1 2.3 Dia.× 2.25 +0.50 FB 9 

14. Micronutrient dosing 

tank 

2 1.3 Dia.×2.3 +0.50 FB 3 

15. Acid dosing tank 1 2.3 Dia.× 2.25 +0.50 FB 9 

16. Caustic dosing tank 1 2.3Dia.× 2.25 +0.50 FB 9 

17. Sewage receiving tank 1 4.4 × 1.5 × 3.5 +0.50 FB 23 

18. Screen chamber tank 1 3.05× 2.65 × 1.25 +2.75 FB 10 

19. Sewage holding tank 2 13.32× 7.92× 5.0 +3.0 FB 527 

20. Flash mixer 1 1.8× 1.8×2.8+0.50 FB 9 

21. Flocculation tank 1 12.0× 1.8× 1.7 +0.50 FB 36 

22. Tube settler 2 13.2× 14.4× 8.0 +0.2 FB 780 

23. ACT-2 bioreactor 1 23.050 L× (28.44 + 23.87) 

W × 8.0 + 0.20 FB. 

Trapezoidal  Shape 

4725 

24. ASP bioreactor 1 27.84 L× (23.87 + 18.24) W 

× 8.0 +0.20 FB. Trapezoidal 

Shape 

4323 

25. Post treatment flash 

mixture 

1 2.0× 2.0 × 3.0 +0.50 FB 12 

26. Post treatment 

flocculation tank 

1 4.7× 4.7× 4.5 +0.50 FB 100 

27. Secondary clarifier 2 23.0 Dia.× 3.5 +0.50 FB 1453 

28. Treated effluent tank 1 14.0×7.0×2.5+0.50 FB 245 

29. Sludge tank primary 1 4.5× 3.0 × 3.5 +0.50 FB 47 

30. Sludge tank secondary 2 5.0 Dia.× 2.5 49 

- List of Plant and Machineries + Flow diagram + Lay Uploaded in XGN on 10/11/2022 17:41:35 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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भारत सरकार /Government of India
वािण� और उ�ोग मं�ालय/Ministry of Commerce & Industry

पेट� ोिलयम तथा िव�ोटक सुर�ा संगठन /Petroleum & Explosives Safety Organisation (PESO)
आंठवी मंिजल, यश कमल िब�ीगं, सयाजी गंज

वडोदरा- 390020
8th Floor, Yash Kamal Building, Sayajigunj, Vadodara - 390020

इमेल/E-mail : dyccebaroda@explosives.gov.in
दूरभाष/Phone/Fax No : 0265 - 2225159

पूवा�नुमोदन सं/Prior Approval No : A/G/WB/GJ/06/927 (G98062) िद/Dated : 31/05/2022
सेवा म�/To,

M/s. Naroda Enviro Project Ltd.,
Plot No. 512 to 515, Phase-1, G.I.D.C.,,
Naroda
City: Ahmedabad,
District: AHMEDABAD
State: Gujarat
Pin : 382330

िवषय/Sub
:

Plot No: 512 to 515,, Phase-1, G.I.D.C., Naroda, City: Ahmedabad, Taluka: Ahmedabad, District: AHMEDABAD, State: Gujarat, Pin : 382330 - म�
िसल�डरो ंम� CHLORINE गैस का भंडारण- गैस िसल�डर िनयम, 2016 के अंतग�त अनुमोदन जारी करने के बारे म�/Proposed storage of CHLORINE gas in cylinders at  Plot
No: 512 to 515,, Phase-1, G.I.D.C., Naroda, City: Ahmedabad, Taluka: Ahmedabad, District: AHMEDABAD, State: Gujarat, Pin : 382330 - under
Gas Cylinders Rules 2016 Grant of approval regarding.

महोदय/Sir,
कृपया आपके िद. 14/05/2022 के आवेदन सं. OIN1070364 का संदभ� �हण कर� /Please refer to your application No.OIN1070364 dated 14/05/2022 .
��ा िवत भंडारण सुिवधाओ ंका साईट ले-आउट एवं िनमा�ण योजना अनुमोिदत की जाती है और ��े क की दो ह�ां��रत �ितयां अनुमोदन के टोकन के �प म� इसके साथ लौटाई जा
रही है  ।/ The site layout and construction plan of the proposed Storage facilities is approved and two copies each of the same is returned herewith duly
signed in token of approval

Conditions of the Approval:-
1. The site plan does not shows clearly the legends naming the nearby premises. This shall be shown in the drawing. 2.In addition to the FRP
Hood connected to adequate length of flexible piping connected to the suction of the blower, a permanent ducting towards chlorine tonner
valve side at the floor level of chlorine tonner platform to be provided and the same shall also be connected to the suction of the scrubber
system.3.Make provision for auto actuation of scrubbing system that is drives of scrubbing system based on signals from chlorine leak
sensors which shall be independent of human interface.4.Provide power back up to the drives of chlorine scrubbing system 5.Safe handling
procedure not specified in the drawing. 6. A comprehensive Risk Assessment study considering the Chlorines storage, the nearby Plants
process plant etc shall be conducted using Licensed Software such as DNV Phast etc and report to be submitted along with the compliance
report if any to be complied shall be submitted 7. HAZOP study shall be conducted and report shall be submitted along with close out report on
recommendations. 8. Caustic soda storage tank details along with capacity, Material of Construction, Pipelines to scrubber etc shall be clearly
mentioned. 9. Chlorine gas transfer details with details of Regulating Valve, Pressure gauge in between the Chlorine Container valve and the
regulating valve etc shall be shown in the P and I diagram 10.. NOC from Gujarat State Pollution Control Board shall be submitted. 11.
Photographs showing the completion of all works shall be submitted.
आपसे अनुरोध है िक अनुमोिदत आरेखण के अनुसार भंडारण शेड के िनमा�ण का काय� सभी �ि� से पूण� होने पर िन�हिल�खत द�ा वेज ��ंुत िकए जाए, जैसा िक गैस िसल�डर िनयम,
2016 के अंतग�त फाम� एफ म� अनु��� जारी करने हेतु तथा भंडारण शेड के िनरी�ण हेतु इस काया�लय का अनुमोदन आव�ाक है ।/ After completion of the construction of
the storage shed in every respect as per the approved drawing(s), you are requested to forward the following documents as required under the Gas
Cylinders Rules, 2016 for Grant of Licence in Form-F and approval this office for inspection of the storage shed.
a. िनयम 48 की आव�कता के अनुसार िब�ी/ �ापार हेतु �लनशील या िवषा� या सं�ारक गैसो ंके भंडारण के िलए अनापि� �माण जारी करने वाले �ािधकारी �ारा अनुमोिदत

�ान के साथ िजला �ािधकारी/ �थानीय िनकाय जैसे, �ाम पंचायत या शहरी �थानीय िनकाय �ारा जारी िकया गया अनापि� �माण प� | / No objection certificate issued by
District Authority/Local Body such as Gram Panchayat or the Urban local body along with Plan approved by NOC issuing authority as per requirement
of Rule 48 for storage of flammable or toxic or corrosive gases for sale/trading.

b. ��े क गैस के कुल िसल�डर को दशा�ता ��प ‘सी’ म� िविधवत भरा �आ एवं ह�ाh��रत आवेदन/ An application in form ‘C’ duly filled and signed;showing total
numbers of Cylinders of each Gases.

c. िकसी भी इंक करे�ीन/ कलर कोड के िबना, अनुमोिदत आरेखण की �ू ि�ंट या कैड (CAD) ि�ंट म� चार �ितयाँ । /4 copies each of the approved drawings in blue
print or CAD print without any ink correction/Color code.

d. गैस िसले�र िनयम, 2016 के तहत ऑनलाइन आवेदन पोट�ल पर उपल� ई-भुगतान सुिवधा के मा�म से �ित वष� � 2000/-/- का लाइस�स शु� ऑनलाइन जमा िकया जाना है
। अपेि�त शु� के भुगतान पर 10 वष� तक अनु��� �दान की जाएगी । / A license fee of Rs 2000/- per year to be submitted online through e-payment facility
available on online application portal under Gas Cylinders Rules, 2016. Licence will be granted upto 10 years on payment of requisite fee.

e. इस संगठन से िकए जाने वाले प�ाचार पर ह�ाअ�र करने हेतु �ािधकृत �o��/यो ंके नमूना ह�ा �र।/ Specimen signature of the person/s authorised to sign the
correspondence intended for this department.

f. अनुमोिदत आरेखण के अनुसार गोदाम का िनमा�ण काय� पूण� हो चूका है, यह इंिगत करता �माण प�।/ A certificate to the effect that the construction of the godown has
been completed as per the approved drawing.

g. िविभ� कोणो ंसे िलए गए भंडारण शेड के रंगीन फोटो�ाफ।/ Color photographs of storage shed taken from different angles.

h A copy of the No Objection Certificate issued by the District Authority as per requirement of Rule 48 of Gas Cylinders
Rules, 2016 for storage of Flammable/Corrosive/Toxic gases for the purpose of Sale or Trading and not for Own use.

 
Please note that you shall have to provide the following facilities and inform this office accordingly while applying for grant of
licence.
i. Emergency Kits for stopping accidental leakage of CHLORINE through the valve and the body of the cylinder.
ii. Facilities for neutralisation of CHLORINE in case of leakage.
iii. Two self contained breathing apparatus.
iv. Proper cylinder loading/unloading and handling arrangements.

िफर भी, यह अनुमोदन/अनुमित अ� �ािधका�रयो ंसे आव�क अनुमित/�ीयर� �ा� करने से या यथा लागू अ� य िविधयो ंसे छूट नही देती है । /This approval/permission,
however, does not absolve from obtaining necessary permission/clearance from other authorities or under other statutes as applicable

ं े ी

A.  Any Specific Information Called for [in SCRUTINY] (000) Uploaded in XGN on 04/10/2022 12:14:44 from IP No: 110.226.18.218.
B. 12718-Naroda Enviro Project Ltd (Cetp) accepts the LEGAL responsibility
    and undertakes that the furnished information is CORRECT & ACCURATE.
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                  संल�नक/Encl :आरेखण/Drawing(s) भवदीय/Yours faithfully,

((गणेश आर.)
(GANESH R.))

उप िव�ोटक िनयं�क
Dy. Controller of Explosives

कृते संयु� मु� िव�ोटक िनयं�क
For Jt. Chief Controller of Explosives

वडोदरा/Vadodara

[अिधक जानकारी जैसे आवेदन की ��थित, शु�ो तथा अ�े िववरण के िलए कृपया हमारी वेबसाइट http://peso.gov.in देख� ।]
(For more information regarding status,fees and other details please visit our website http://peso.gov.in)

Note:-This is system generated document does not require physical signature.
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Purpose of Application 

 

We, Naroda Enviro Projects Ltd. (NEPL) situated at Plot No. 512-515, Phase – I, 

GIDC, Naroda, Ahmedabad – 382330 having a CCA vide Order No. AWH-117340 

dtd. 03.09.2022 valid upto 24.08.2026 for Common Effluent Treatment Plant 

(CETP) to handle 14 MLD effluent and 0.3 MLD effluent each at Common 6 Effect 

Multi Effect Evaporator and  Spray Dryer. 

The purpose of this application is amendment in this CCA for ‘Chlorination’ as 

suggested by NEERI as per their Report pursuant to Hon’ble High Court’s Order 

in suo motu PIL No. 98/2021. 

 

1. That, in suo moto PIL by Hon’ble High Court of Gujarat in PIL No. 98/2021, 

the High Court had directed GPCB to appoint NEERI for ‘Adequacy 

assessment studies, upgradation and, retrofitting  of CETPs’ and submit 

its Report.  

 

2. That, NEERI had submitted its Draft Report  in and, recommended for 

advanced oxidation process as to Hydro- dynamic Cavitation (HDC)  and, 

mix it with SFT  (sewage, food and textile) for further treatment, in line of 

successful implementation by  Nandesari and, this process is more 

appropriate as  techno- economical option for chemical effluent stream. 

 

3. Based on this recommendation, we have made an application to  

Petroleum and Explosive Safety Organization (PESO) in April, 2022 for 

permission to store Compressed Chlorine Gas Cylinders – 48 Nos. having 

900 Kg. chlorine gas and, developed suggested Storage Area of 30 mtr X 

14 mtr.  for the same, as hydro dynamic cavitation process requires 

chlorine gas as an Oxidating Agent.  

 

4. We have appointed an Authorized Consultant to carry out/ implement 

this Project at our CETP  viz.  Envirokraft Associates, Ankhleshwar and 

Petro Explo Consultancy, Ahmedabad for PESO License matter and, as per 

their recommendations and suggestions, the following as been carried 

out for HDC.  
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5. At Storage/ godown, the 4 working cylinders of Chlorine will be covered 

with FRP hood and, connected with Emergency Scrubber 1 having 11 

meter stack height and,, 38 filled cylinders will be stored and, rest empty.  

 

6. As per recommendation of professional consultant in the matter, the one 

compartment of SFT-1 having volume of 1100 KLD have been  designated 

as for Hydro Cavitation and, SFT effluent will be taken at Equalization Tank 

No. 3. 

 

  

7. This compartment of SFT-1 will be covered with FRP Dome and, vent of 

Dome will be attached with Scrubber 2. 

 

8. We have also made an detailed application to GPCB in this regard on 

6.4.2022.  

 

9. The venturi scrubbers have also been procured. The EOT crane has also 

been procured and installed.  

 

10. The necessary 9 Nos. pumps, HDPE Tanks, pipe-line work etc. have also 

been procured and installed. 

 

11. The Risk Assessment and HAZOP Study Report has also been prepared as 

per Explosive Act and Factories Act through Consultant  Mr. Jaypal,  

Makzad Networks ( P) Ltd., Vatva, Ahmedabad.  

 

12. The detailed process of dynamic cavitation and its process flow diagram 

alongwith layout plant, as to be followed by us are attached herewith. 

 

 

13. We are in process of completing other formalities and required comply 

required suggestions for obtaining a License from PESO. 

 

14. The PESO has inter alia a condition for grant of License has asked to submit 

NOC from GPCB. 
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And, hence this application to GPCB for use and storage of Chlorine Gas. As 

we are at verge of completion of installation of Hydro Dynamic Cavitation, 

and, as also PIL is pending before H’ble High Court, we request GPCB to 

expedite for NOC. 
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PDF_APC  

 
Details of Flue Gas Emission 

Sr. 
No. 

Stack Attached To 
Stack Height 

(m) 
Fuel consumption APC System 

Existing 

1 Boiler (3 TPH) for MEE 30 

Coal & Biogas@12 
MT/Day & 

Biogas@1200 
M3/Day  

Bag Filter 
followed by water 

scrubber 

2 
D. G. Set - 375 KVA (For 
Emergency Purpose 
Only) 

11 
HSD/LDO @ 

1MT/Day 
---- 

3 
Hot Air Generator  
(110,00,000 Kcal/Hr)  
For Spray Dryer 

33 Coal @ 60 MT/Day 
Bag Filter 

followed by water 
scrubber 

Proposed 

Nil 

 

Process Gas Emission. 

Sr. 
No. 

Specific Source of 
Emission 

Type of 
Emission 

Stack/Vent 
Height 
(meter) 

Air Pollution 
Control Measures 

(APCM) 
Existing 

1 Spray Dryer SPM 33 
Two Stage Alkali 

Scrubber 

Proposed 

2 CL2 Storage Area 
HCl,   
Cl2  

11 
2 stage water 

scrubber followed by 
Alkali scrubber 

3 
CL2 Storage Area 
Stand By (emergency 
case only use) 

11 
2 stage water 

scrubber followed by 
Alkali scrubber 
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NET Payment Receipt

Address : Plot No: 512 - 515 Phase No: I, -, -, AHMEDABAD, Ahmedabad (East)  Pin : 382330

Bank Details

Transaction No

Application: 266768(CEE)-dd/MM/yyyy

ICO-***

YICO1572478885

PCB ID: 12718-Naroda Enviro Project Ltd (Cetp)

Payment Id 411138

Payment Date 21/11/2022

Date : 22/11/2022

Paid Amount 15000

Status Success

Remarks Transaction Successful

Type

Referance No

MIS Date

266768 (CTE-Ammendment) 

CEE-CEE-CCA

-
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SL.NO MANIFEST NO. DATE QUANTITY(MT)

1 1436836 26-10-2021 25.13

2 1436946 26-10-2021 29.38

3 1437007 26-10-2021 26.05

4 1437929 27-10-2021 24.37

5 1438909 28-10-2021 31.735

6 1439084 28-10-2021 26.18

7 1441113 30-10-2021 26.63

8 1441130 30-10-2021 23.905

9 1441994 31-10-2021 25.055

10 1442006 31-10-2021 25.88

11 1443057 01-11-2021 22.87

12 1443092 01-11-2021 26.465

13 1443958 02-11-2021 25.41

14 1443996 02-11-2021 23.035

15 1444021 02-11-2021 30.14

16 1453570 16-11-2021 19.03

17 1453922 16-11-2021 20.99

18 1454406 16-11-2021 27.21

19 1455007 17-11-2021 21.17

20 1455357 17-11-2021 27.645

21 1459172 21-11-2021 19.505

22 1459181 21-11-2021 19.335

23 1459396 22-11-2021 16.445

24 1460227 22-11-2021 25.2

25 1460234 22-11-2021 26.57

26 1460350 22-11-2021 28.715

27 1460376 22-11-2021 16.835

28 1461170 23-11-2021 15.115

29 1461401 23-11-2021 28.47

30 1461562 23-11-2021 18.11

31 1462399 24-11-2021 14.615

32 1462651 24-11-2021 21.5

33 1462738 24-11-2021 25.815

34 1463052 25-11-2021 18.625

35 1463248 25-11-2021 26.135

36 1463457 25-11-2021 30.73

37 1463811 25-11-2021 20.015

38 1463828 25-11-2021 23.435

39 1464489 26-11-2021 32.19

40 1465027 26-11-2021 26.83

41 1465041 26-11-2021 23.785

42 1465488 27-11-2021 21.45
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43 1465493 27-11-2021 23.45

44 1465767 27-11-2021 16.37

45 1465774 27-11-2021 29.235

46 1465778 27-11-2021 16.785

47 1466094 27-11-2021 23.065

48 1466387 28-11-2021 18.09

49 1468224 30-11-2021 22.59

50 1468234 30-11-2021 23.4

51 1468459 30-11-2021 23.22

52 1469020 30-11-2021 23.145

53 1469033 30-11-2021 22.8

54 1470173 02-12-2021 19.135

55 1470182 02-12-2021 31.9

56 1471827 04-12-2021 21.855

57 1471830 04-12-2021 23.64

58 1471852 04-12-2021 22.875

59 1472051 04-12-2021 21.71

60 1472150 04-12-2021 22.195

61 1472328 04-12-2021 23.325

62 1472370 04-12-2021 19.17

63 1472371 04-12-2021 29.295

64 1472838 05-12-2021 21.685

65 1472858 05-12-2021 23.81

66 1472871 06-12-2021 30.14

67 1473252 06-12-2021 19.43

68 1473254 06-12-2021 31.335

69 1474435 07-12-2021 32.935

70 1474437 07-12-2021 19.39

71 1474966 07-12-2021 20.82

72 1474968 07-12-2021 24.635

73 1475365 08-12-2021 18.745

74 1475740 08-12-2021 33.65

75 1476409 09-12-2021 14.38

76 1476874 09-12-2021 18.57

77 1477104 09-12-2021 24.74

78 1477105 09-12-2021 22.85

79 1477120 09-12-2021 27.89

80 1478145 10-12-2021 34.34

81 1478167 10-12-2021 18.32

82 1479310 11-12-2021 18.32

83 1479315 11-12-2021 34.34

84 1480478 13-12-2021 20.025

85 1480761 13-12-2021 28.54

86 1480963 13-12-2021 25.415
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87 1483465 15-12-2021 35.07

88 1484354 16-12-2021 35.435

89 1484368 16-12-2021 26.515

90 1484592 16-12-2021 24.695

91 1485024 16-12-2021 27.025

92 1486272 17-12-2021 24.105

93 1486275 17-12-2021 27.42

94 1486278 17-12-2021 21.44

95 1486285 17-12-2021 24.015

96 1486497 18-12-2021 30.715

97 1489352 21-12-2021 23.37

98 1489355 21-12-2021 19.56

99 1489481 21-12-2021 30.095

100 1489550 21-12-2021 24.065

101 1489561 21-12-2021 22.43

102 1490643 22-12-2021 32.99

103 1490734 22-12-2021 24.59

104 1490980 22-12-2021 27.6

105 1491403 22-12-2021 24.505

106 1491903 23-12-2021 30.86

107 1493748 24-12-2021 29.695

108 1493755 24-12-2021 25.02

109 1494676 25-12-2021 30.15

110 1495534 26-12-2021 30

111 1495610 26-12-2021 27.335

112 1495626 26-12-2021 21.515

113 1495642 26-12-2021 26.535

114 1496785 27-12-2021 25.4

115 1496873 27-12-2021 25.34

116 1496875 27-12-2021 25.48

117 1496913 27-12-2021 25.95

118 1503418 02-01-2022 25.585

119 1503425 02-01-2022 24.23

120 1503431 03-01-2022 31.6

121 1503435 03-01-2022 28.81

122 1503436 03-01-2022 26.29

123 1503437 03-01-2022 28.03

124 1504113 03-01-2022 23.52

125 1504184 03-01-2022 30.91

126 1504206 03-01-2022 21.98

127 1504229 03-01-2022 19.61

128 1504238 03-01-2022 20.01

129 1504578 03-01-2022 23.105

130 1504582 03-01-2022 22.27
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131 1504585 03-01-2022 24.015

132 1504587 03-01-2022 23.9

133 1504590 03-01-2022 21.58

134 1504665 04-01-2022 27.86

135 1504670 04-01-2022 28.6

136 1505472 04-01-2022 23.045

137 1505804 04-01-2022 26.79

138 1505806 04-01-2022 23.86

139 1505807 04-01-2022 23.6

140 1505811 04-01-2022 22.05

141 1505812 04-01-2022 27.63

142 1505813 04-01-2022 26.63

143 1505819 04-01-2022 24.69

144 1505820 04-01-2022 23.065

145 1505822 04-01-2022 21.065

146 1505919 05-01-2022 23.775

147 1505926 05-01-2022 20.85

148 1505934 05-01-2022 19.885

149 1506190 05-01-2022 22.215

150 1506858 05-01-2022 29.05

151 1506893 05-01-2022 24.02

152 1506982 05-01-2022 23.39

153 1507015 06-01-2022 23.26

154 1507016 06-01-2022 33.175

155 1507028 06-01-2022 22.69

156 1507029 06-01-2022 22.92

157 1507625 06-01-2022 25.105

158 1507714 06-01-2022 17.14

159 1508051 06-01-2022 27.81

160 1508106 06-01-2022 21.315

161 1508107 06-01-2022 23.6

162 1508108 06-01-2022 22.855

163 1508111 06-01-2022 25.24

164 1508126 07-01-2022 24.99

165 1508146 07-01-2022 22.63

166 1508147 07-01-2022 24.84

167 1508148 07-01-2022 26.025

168 1508149 07-01-2022 20.345

169 1508193 07-01-2022 23.54

170 1508332 07-01-2022 20.82

171 1508387 07-01-2022 16.415

172 1509062 07-01-2022 13.46

173 1509142 07-01-2022 24.14

174 1509265 07-01-2022 21.185
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175 1509267 07-01-2022 24

176 1509268 07-01-2022 20.76

177 1509271 07-01-2022 17.675

178 1509274 07-01-2022 27.71

179 1509284 07-01-2022 23.22

180 1509386 08-01-2022 24.665

181 1509388 08-01-2022 22.8

182 1509397 08-01-2022 25.48

183 1509404 08-01-2022 22.25

184 1509542 08-01-2022 21.4

185 1509638 08-01-2022 21.88

186 1509643 08-01-2022 22.895

187 1509880 08-01-2022 22.445

188 1509890 08-01-2022 20.225

189 1510304 08-01-2022 28.445

190 1510310 08-01-2022 32

191 1510316 08-01-2022 20.49

192 1510499 08-01-2022 29.525

193 1510500 08-01-2022 25.16

194 1510506 08-01-2022 31.21

195 1510508 08-01-2022 28.86

196 1510513 09-01-2022 23.41

197 1510655 09-01-2022 22.45

198 1510661 09-01-2022 26.9

199 1510664 09-01-2022 24.91

200 1510845 09-01-2022 27.6

201 1511054 09-01-2022 30.51

202 1511159 09-01-2022 17.495

203 1511211 09-01-2022 15.215

204 1511212 09-01-2022 15.37

205 1511267 09-01-2022 20.88

206 1511268 09-01-2022 19.93

207 1511269 09-01-2022 23.365

208 1511272 09-01-2022 16.595

209 1511274 09-01-2022 17.24

210 1511276 09-01-2022 24.255

211 1511452 10-01-2022 24.385

212 1511545 10-01-2022 22.67

213 1511778 10-01-2022 30.11

214 1512328 10-01-2022 34.54

215 1512333 10-01-2022 32.96

216 1512336 10-01-2022 27.77

217 1512339 10-01-2022 22.87

218 1512340 10-01-2022 23.79
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219 1512349 10-01-2022 17.285

220 1512352 10-01-2022 19.455

221 1512353 10-01-2022 29.515

222 1512480 10-01-2022 24.495

223 1512483 10-01-2022 24.49

224 1512484 10-01-2022 26.065

225 1512494 10-01-2022 23.6

226 1512760 11-01-2022 21.55

227 1512766 11-01-2022 22.995

228 1512771 11-01-2022 24.145

229 1512780 11-01-2022 31.06

230 1512785 11-01-2022 18.88

231 1512806 11-01-2022 18.88

232 1512814 11-01-2022 18.155

233 1512930 11-01-2022 26.66

234 1513221 11-01-2022 14.6

235 1513228 11-01-2022 12.855

236 1513504 11-01-2022 26

237 1513566 11-01-2022 18.05

238 1513706 11-01-2022 19.78

239 1513707 11-01-2022 29.305

240 1513708 11-01-2022 24.755

241 1513711 11-01-2022 28.66

242 1513734 11-01-2022 22.045

243 1513740 11-01-2022 27.065

244 1513754 12-01-2022 23.325

245 1513755 12-01-2022 25.11

246 1513756 12-01-2022 30.63

247 1513757 12-01-2022 28.79

248 1514038 12-01-2022 30.12

249 1514192 12-01-2022 29.48

250 1514228 12-01-2022 28.53

251 1514267 12-01-2022 26.23

252 1514336 12-01-2022 22.255

253 1514342 12-01-2022 21.47

254 1514866 12-01-2022 24.005

255 1514868 12-01-2022 26.015

256 1514869 12-01-2022 23.47

257 1514871 12-01-2022 16.74

258 1514907 12-01-2022 14.85

259 1514912 12-01-2022 16.04

260 1515952 13-01-2022 21.33

261 1516238 14-01-2022 16.71

262 1516239 14-01-2022 14.74
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263 1516250 14-01-2022 19.69

264 1516252 14-01-2022 18.14

265 1516268 14-01-2022 18.38

266 1516346 14-01-2022 14.68

267 1516347 14-01-2022 16.865

268 1516350 14-01-2022 20.645

269 1516351 14-01-2022 16.51

270 1516352 14-01-2022 18.78

271 1517235 15-01-2022 18.575

272 1517435 16-01-2022 19.79

273 1517568 16-01-2022 17.67

274 1517569 16-01-2022 16.98

275 1517879 16-01-2022 14.23

276 1517881 16-01-2022 13.04

277 1517887 16-01-2022 27.91

278 1517915 16-01-2022 25.045

279 1517916 16-01-2022 27.805

280 1517917 16-01-2022 24.835

281 1517918 16-01-2022 24.36

282 1518330 17-01-2022 17.1

283 1519121 17-01-2022 21.59

284 1519123 17-01-2022 26.71

285 1519125 17-01-2022 32.705

286 1519127 17-01-2022 19.01

287 1519130 17-01-2022 28.15

288 1519133 17-01-2022 29.74

289 1519171 17-01-2022 23.26

290 1519172 17-01-2022 14.555

291 1519173 17-01-2022 18.7

292 1519174 17-01-2022 25.485

293 1519176 17-01-2022 19.515

294 1519927 18-01-2022 28.295

295 1519938 18-01-2022 24.66

296 1520058 18-01-2022 16.535

297 1520069 18-01-2022 23.935

298 1520321 18-01-2022 21.315

299 1520328 18-01-2022 37.435

300 1520447 18-01-2022 18.195

301 1520449 18-01-2022 18.08

302 1520451 18-01-2022 14.955

303 1520459 18-01-2022 13.875

304 1520767 19-01-2022 12.17

305 1520947 19-01-2022 22.985

306 1521343 19-01-2022 23.76
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307 1521571 19-01-2022 25.615

308 1521669 19-01-2022 16.09

309 1521670 19-01-2022 20.99

310 1521672 19-01-2022 16.27

311 1521674 19-01-2022 12.99

312 1521676 19-01-2022 20.58

313 1521678 19-01-2022 18.05

314 1521679 19-01-2022 15.46

315 1521680 19-01-2022 27.925

316 1521681 19-01-2022 21.03

317 1521685 19-01-2022 22.705

318 1521687 19-01-2022 21.605

319 1522010 20-01-2022 27.08

320 1522728 20-01-2022 32.125

321 1522730 20-01-2022 30.5

322 1522731 20-01-2022 25.77

323 1522734 20-01-2022 16.59

324 1522735 20-01-2022 19.34

325 1523420 21-01-2022 16.69

326 1523426 21-01-2022 16.035

327 1523441 21-01-2022 31.32

328 1523516 21-01-2022 29.69

329 1523632 21-01-2022 12.6

330 1523931 21-01-2022 26.055

331 1523934 21-01-2022 13.495

332 1523935 21-01-2022 17.825

333 1523936 21-01-2022 18.34

334 1523937 21-01-2022 23.72

335 1523938 21-01-2022 15.015

336 1523939 21-01-2022 19.73

337 1523941 21-01-2022 16.255

338 1524598 22-01-2022 15.98

339 1524947 22-01-2022 31.19

340 1524948 22-01-2022 26.245

341 1524951 22-01-2022 26.575

342 1525037 22-01-2022 30.095

343 1525040 22-01-2022 30.2

344 1525437 23-01-2022 15.74

345 1525441 23-01-2022 19.385

346 1525445 23-01-2022 21.78

347 1525449 23-01-2022 15.025

348 1525452 23-01-2022 23.405

349 1525721 23-01-2022 21.645

350 1525723 23-01-2022 29.35
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351 1525725 23-01-2022 25.5

352 1525726 23-01-2022 26.02

353 1525793 24-01-2022 23.05

354 1526299 24-01-2022 15.655

355 1526397 24-01-2022 33.96

356 1527002 24-01-2022 25.94

357 1527003 24-01-2022 26.395

358 1527004 24-01-2022 34.495

359 1527009 24-01-2022 26.755

360 1527010 24-01-2022 24.735

361 1527011 24-01-2022 28.11

362 1527012 24-01-2022 24.26

363 1527508 25-01-2022 21.595

364 1527519 25-01-2022 23.735

365 1527529 25-01-2022 27.035

366 1527541 25-01-2022 22.065

367 1527566 25-01-2022 11.84

368 1527725 25-01-2022 19.025

369 1527736 25-01-2022 24.085

370 1527741 25-01-2022 26.01

371 1527862 25-01-2022 29.2

372 1527870 25-01-2022 20.905

373 1528033 25-01-2022 23.025

374 1528037 25-01-2022 15.16

375 1528160 25-01-2022 27.64

376 1528212 25-01-2022 22.62

377 1528213 25-01-2022 19.62

378 1528588 26-01-2022 12.895

379 1528595 26-01-2022 20.745

380 1528638 26-01-2022 27.03

381 1528824 26-01-2022 29.04

382 1528829 26-01-2022 14.65

383 1528831 26-01-2022 27.045

384 1528833 26-01-2022 28.2

385 1528948 26-01-2022 21.065

386 1528950 26-01-2022 30.23

387 1528951 26-01-2022 22.805

388 1528952 26-01-2022 16.925

389 1528953 26-01-2022 24.34

390 1528964 26-01-2022 26

391 1528966 26-01-2022 22.99

392 1528967 27-01-2022 24.31

393 1528993 27-01-2022 16.065

394 1529563 27-01-2022 29.93

761363



395 1529567 27-01-2022 26.1

396 1529571 27-01-2022 23.55

397 1529576 27-01-2022 21.04

398 1529973 27-01-2022 15.24

399 1529979 27-01-2022 27.28

400 1530170 27-01-2022 14.76

401 1530175 27-01-2022 18.85

402 1530178 27-01-2022 23.65

403 1530180 27-01-2022 26.97

404 1530214 28-01-2022 21.85

405 1530215 28-01-2022 17.47

406 1530787 28-01-2022 28.41

407 1530791 28-01-2022 21.11

408 1530804 28-01-2022 26.18

409 1531041 28-01-2022 19.23

410 1531045 28-01-2022 14.255

411 1531427 28-01-2022 12.01

412 1531430 28-01-2022 24.005

413 1531431 28-01-2022 31.03

414 1531435 28-01-2022 15.385

415 1531471 28-01-2022 26.725

416 1531472 28-01-2022 20.715

417 1532004 29-01-2022 20.32

418 1532014 29-01-2022 22.43

419 1532073 29-01-2022 18.195

420 1532315 29-01-2022 21.005

421 1532481 29-01-2022 20

422 1532688 30-01-2022 31.74

423 1532689 30-01-2022 27.655

424 1532690 30-01-2022 22.615

425 1532691 30-01-2022 23.505

426 1532692 30-01-2022 23.115

427 1533100 30-01-2022 26.875

428 1533105 30-01-2022 21.29

429 1533241 30-01-2022 28.395

430 1533331 30-01-2022 28.48

431 1533337 30-01-2022 24.79

432 1533338 30-01-2022 26.23

433 1533342 30-01-2022 26.47

434 1534289 31-01-2022 23.38

435 1534294 31-01-2022 21.455

436 1534299 31-01-2022 17.7

437 1534310 31-01-2022 15.28

438 1534598 31-01-2022 26.985
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439 1534599 31-01-2022 19.69

440 1534602 31-01-2022 23.31

441 1534604 31-01-2022 27.225

442 1534608 31-01-2022 19.14

443 1534622 31-01-2022 17.31

444 1534624 31-01-2022 22.78

445 1535079 01-02-2022 31

446 1535098 01-02-2022 23.74

447 1535103 01-02-2022 29.655

448 1535662 01-02-2022 23.41

449 1535674 01-02-2022 28.99

450 1535685 01-02-2022 17.235

451 1535691 01-02-2022 27.075

452 1535695 01-02-2022 25.16

453 1535716 01-02-2022 18.565

454 1535947 02-02-2022 26.13

455 1535952 02-02-2022 26.07

456 1535959 02-02-2022 21.33

457 1536215 02-02-2022 22.005

458 1536441 02-02-2022 27.87

459 1536452 02-02-2022 23.234

460 1536470 02-02-2022 19.565

461 1536781 02-02-2022 18.9

462 1536785 02-02-2022 27.495

463 1536808 02-02-2022 25.44

464 1536826 02-02-2022 22.33

465 1536956 02-02-2022 19.545

466 1536960 02-02-2022 25.41

467 1536961 02-02-2022 27.685

468 1536969 02-02-2022 22.145

469 1536984 02-02-2022 23.59

470 1537369 03-02-2022 28.78

471 1537377 03-02-2022 25.67

472 1538007 03-02-2022 23.325

473 1538014 03-02-2022 25.23

474 1538022 03-02-2022 28.085

475 1538085 03-02-2022 23.605

476 1538203 04-02-2022 19.565

477 1539000 04-02-2022 27.17

478 1539005 04-02-2022 21.2

479 1539013 04-02-2022 27.31

480 1539184 04-02-2022 25.32

481 1539187 04-02-2022 20.2

482 1539555 05-02-2022 16.82
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483 1539563 05-02-2022 17.42

484 1539584 05-02-2022 25.43

485 1540061 05-02-2022 26.23

486 1540068 05-02-2022 20.05

487 1540260 05-02-2022 23.3

488 1540261 05-02-2022 23.03

489 1540263 05-02-2022 23.25

490 1540831 06-02-2022 25.62

491 1540912 06-02-2022 23.415

492 1540915 06-02-2022 24.57

493 1541994 07-02-2022 25.985

494 1542133 07-02-2022 21.83

495 1542134 07-02-2022 23.005

496 1542135 07-02-2022 26.395

497 1542136 07-02-2022 25.19

498 1542138 07-02-2022 28.165

499 1542139 07-02-2022 20.29

500 1542162 08-02-2022 21.595

501 1542806 08-02-2022 20.775

502 1542857 08-02-2022 19.7

503 1543123 08-02-2022 23.405

504 1543127 08-02-2022 12.85

505 1543324 08-02-2022 19.005

506 1543326 08-02-2022 23.765

507 1543327 08-02-2022 20.42

508 1543329 08-02-2022 24.97

509 1543330 08-02-2022 28.49

510 1543331 08-02-2022 16.83

511 1543334 08-02-2022 24.97

512 1544115 09-02-2022 23.755

513 1544486 09-02-2022 24.925

514 1544489 09-02-2022 25.06

515 1544490 09-02-2022 27.715

516 1544492 09-02-2022 27.555

517 1545540 10-02-2022 14

518 1545583 10-02-2022 26.655

519 1546044 11-02-2022 25.63

520 1546050 11-02-2022 27.485

521 1546057 11-02-2022 13.77

522 1546327 11-02-2022 26.62

523 1546696 11-02-2022 27.155

524 1546740 11-02-2022 22.015

525 1546742 11-02-2022 19.09

526 1546743 11-02-2022 20.71
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527 1547553 12-02-2022 15.33

528 1547797 12-02-2022 24.3

529 1547799 12-02-2022 21.36

530 1547800 12-02-2022 25.81

531 1548304 13-02-2022 24.97

532 1548313 13-02-2022 21.3

533 1548406 13-02-2022 24.04

534 1548407 13-02-2022 20.76

535 1548408 13-02-2022 20.37

536 1548409 13-02-2022 20.62

537 1548445 13-02-2022 26.19

538 1548446 13-02-2022 23.23

539 1548448 13-02-2022 26.775

540 1548449 13-02-2022 27.03

541 1548451 13-02-2022 22.485

542 1549684 14-02-2022 23.575

543 1549685 14-02-2022 26.765

544 1549686 14-02-2022 25.76

545 1549688 14-02-2022 24.205

546 1549689 14-02-2022 21.835

547 1549726 15-02-2022 26.71

548 1549727 15-02-2022 23.375

549 1550009 15-02-2022 16.47

550 1550616 15-02-2022 21.365

551 1550627 15-02-2022 16.995

552 1550634 15-02-2022 27.03

553 1550698 15-02-2022 26.54

554 1550921 15-02-2022 27.3

555 1550922 15-02-2022 21.03

556 1550925 15-02-2022 14.04

557 1550926 15-02-2022 15.595

558 1551346 16-02-2022 20.92

559 1551439 16-02-2022 20.015

560 1552069 16-02-2022 15.165

561 1552071 16-02-2022 20.05

562 1552073 16-02-2022 22.995

563 1552074 16-02-2022 21.665

564 1552667 17-02-2022 21.665

565 1552672 17-02-2022 25.555

566 1552681 17-02-2022 16.045

567 1553063 17-02-2022 27.265

568 1553126 17-02-2022 17.535

569 1553131 17-02-2022 22.57

570 1553217 17-02-2022 26.415
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571 1553218 17-02-2022 26.085

572 1553220 17-02-2022 25.21

573 1554271 18-02-2022 22.84

574 1554333 18-02-2022 26.27

575 1554334 18-02-2022 24.075

576 1554335 18-02-2022 27.485

577 1554337 18-02-2022 27.13

578 1555150 19-02-2022 24.54

579 1555542 19-02-2022 24.91

580 1556249 20-02-2022 29.54

581 1556250 20-02-2022 39.395

582 1556252 20-02-2022 26.54

583 1556255 20-02-2022 24.93

584 1556256 20-02-2022 22.25

585 1556257 20-02-2022 26.56

586 1556564 21-02-2022 27.85

587 1557562 21-02-2022 26.39

588 1558474 22-02-2022 22.915

589 1558788 23-02-2022 28.56

590 1559549 23-02-2022 16.13

591 1559829 23-02-2022 25.13

592 1559961 23-02-2022 26.76

593 1560959 24-02-2022 26.085

594 1560995 24-02-2022 28.64

595 1561084 24-02-2022 25.555

596 1561085 24-02-2022 24.245

597 1561086 24-02-2022 25.275

598 1561088 24-02-2022 27.465

599 1561089 24-02-2022 21.555

600 1562225 25-02-2022 18.36

601 1562247 26-02-2022 22.455

602 1563444 26-02-2022 15.905

603 1563445 26-02-2022 17.365

604 1563454 26-02-2022 21.095

605 1563455 26-02-2022 23.735

606 1563456 26-02-2022 19.565

607 1563457 26-02-2022 24.975

608 1564133 27-02-2022 27.06

609 1564134 27-02-2022 23.12

610 1564135 27-02-2022 22.96

611 1564137 27-02-2022 15.505

612 1566368 02-03-2022 19.955

613 1566369 02-03-2022 23.415

614 1567484 02-03-2022 21.33
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615 1567485 02-03-2022 31.41

616 1567487 02-03-2022 27.135

617 1567488 02-03-2022 29.625

618 1567489 02-03-2022 26.77

619 1568709 03-03-2022 20.825

620 1568710 03-03-2022 22.81

621 1568711 03-03-2022 20.595

622 1569157 04-03-2022 22.81

623 1569855 04-03-2022 22.835

624 1569856 04-03-2022 21.91

625 1569857 04-03-2022 27.23

626 1571038 05-03-2022 19.675

627 1571039 05-03-2022 23.71

628 1571041 05-03-2022 19.3

629 1571048 06-03-2022 22.69

630 1571443 06-03-2022 21.18

631 1571682 06-03-2022 23.86

632 1571683 06-03-2022 23.86

633 1571684 06-03-2022 29.725

634 1573035 07-03-2022 24.54

635 1573037 07-03-2022 29.3

636 1573038 07-03-2022 26.94

637 1573840 08-03-2022 30.47

638 1573854 08-03-2022 26.79

639 1574263 08-03-2022 28.12

640 1574265 08-03-2022 21.74

641 1574283 08-03-2022 31.74

642 1574284 08-03-2022 25.75

643 1575493 10-03-2022 25.74

644 1575495 10-03-2022 20.735

645 1575496 10-03-2022 24.725

646 1575497 10-03-2022 24.69

647 1575852 10-03-2022 26.03

648 1576719 10-03-2022 26.63

649 1576720 10-03-2022 19.37

650 1576721 10-03-2022 21.145

651 1576722 10-03-2022 27.04

652 1576724 10-03-2022 31.955

653 1576744 11-03-2022 23.14

654 1576745 11-03-2022 24.52

655 1576746 11-03-2022 27.075

656 1576747 11-03-2022 27.695

657 1577978 11-03-2022 23.115

658 1577980 11-03-2022 33.47
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659 1577983 11-03-2022 20.1

660 1577984 11-03-2022 27.235

661 1577987 11-03-2022 25

662 1577989 11-03-2022 34.37

663 1578022 12-03-2022 22.49

664 1578028 12-03-2022 26.44

665 1578031 12-03-2022 26.325

666 1579136 12-03-2022 21.64

667 1579138 12-03-2022 24.29

668 1579139 12-03-2022 24.71

669 1579140 12-03-2022 24.71

670 1579142 12-03-2022 24.875

671 1579143 12-03-2022 29.34

672 1579408 13-03-2022 22.67

673 1579410 13-03-2022 25.47

674 1579412 13-03-2022 25.4

675 1579420 13-03-2022 29.54

676 1585777 20-03-2022 17.75

677 1586007 20-03-2022 23.065

678 1586008 20-03-2022 24.51

679 1586012 20-03-2022 23.725

680 1587252 21-03-2022 19.33

681 1587253 21-03-2022 24.725

682 1587254 21-03-2022 21.95

683 1587256 21-03-2022 27.66

684 1588476 22-03-2022 17.735

685 1588477 22-03-2022 24.23

686 1588479 22-03-2022 30.415

687 1588480 22-03-2022 28.995

688 1588482 22-03-2022 27.02

689 1588483 22-03-2022 23.635

690 1588484 22-03-2022 23.205

691 1588485 22-03-2022 24.44

692 1588486 22-03-2022 23.675

693 1589763 23-03-2022 22.275

694 1589765 23-03-2022 24.28

695 1589766 23-03-2022 23.245

696 1589768 23-03-2022 29.035

697 1590911 25-03-2022 23.92

698 1590912 25-03-2022 32.88

699 1590914 25-03-2022 25.225

700 1590915 25-03-2022 27.235

701 1590916 25-03-2022 25.145

702 1590917 25-03-2022 23.075
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703 1590918 25-03-2022 21.665

704 1590919 25-03-2022 24.28

705 1591222 25-03-2022 22.525

706 1592101 25-03-2022 24.84

707 1592103 25-03-2022 19.575

708 1592106 25-03-2022 22.38

709 1592107 25-03-2022 19.36

710 1593227 26-03-2022 22.725

711 1593228 26-03-2022 28.205

712 1593242 26-03-2022 23.585

713 1593244 26-03-2022 22.2

714 1593245 26-03-2022 26.9

715 1593481 27-03-2022 18.22

716 1593486 27-03-2022 21.235

717 1593839 27-03-2022 20.76

718 1593841 27-03-2022 21.485

719 1593844 27-03-2022 24.26

720 1593845 27-03-2022 22.345

721 1593880 27-03-2022 17.42

722 1593881 27-03-2022 20.06

723 1635192 28-03-2022 22.605

724 1635194 28-03-2022 20.17

725 1635195 28-03-2022 26.175

726 1635196 28-03-2022 20.58

727 1635216 29-03-2022 23.295

728 1638731 31-03-2022 32.34

729 1638736 31-03-2022 27.785

730 1638737 31-03-2022 26.375

731 1638738 31-03-2022 27.095

732 1638892 01-04-2022 17.105

733 1638895 01-04-2022 20.57

734 1638899 01-04-2022 25.135

735 1638901 01-04-2022 19.76

736 1638934 01-04-2022 29.77

737 1638939 01-04-2022 25.49

738 1640143 02-04-2022 30.37

739 1640147 02-04-2022 25.455

740 1643777 06-04-2022 26.31

741 1687118 08-04-2022 27.12

742 1687119 08-04-2022 34.73

743 1687120 08-04-2022 31.115

744 1688728 11-04-2022 17.395

745 1692230 14-04-2022 16.69

746 1693350 14-04-2022 29.37
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747 1693351 14-04-2022 24.16

748 1694450 15-04-2022 32.48

749 1694508 15-04-2022 22.14

750 1694512 15-04-2022 25.965

751 1695572 16-04-2022 23.375

752 1695573 16-04-2022 24.505

753 1695574 16-04-2022 23.525

754 1696893 18-04-2022 25.745

755 1696899 18-04-2022 25.71

756 1697504 19-04-2022 21.42

757 1698711 19-04-2022 25.72

758 1699906 20-04-2022 20.835

759 1699907 20-04-2022 23.63

760 1699908 20-04-2022 20.885

761 1701411 22-04-2022 20.41

762 1701416 22-04-2022 21.19

763 1701888 22-04-2022 22.43

764 1702584 23-04-2022 28.225

765 1702591 23-04-2022 13.8

766 1703988 25-04-2022 19.615

767 1704103 25-04-2022 21.525

768 1704113 25-04-2022 20.375

769 1704961 25-04-2022 23.025

770 1705086 25-04-2022 24.655

771 1706001 26-04-2022 18.745

772 1706009 26-04-2022 23.095

773 1706033 26-04-2022 24.725

774 1707416 27-04-2022 16.065

775 1707420 27-04-2022 15.485

776 1707426 27-04-2022 23.975

777 1708735 28-04-2022 14.715

778 1708738 28-04-2022 20.56

779 1708739 28-04-2022 20.8

780 1709894 29-04-2022 19.895

781 1711028 30-04-2022 20.79

782 1711029 30-04-2022 22.35

783 1711030 30-04-2022 21.76

784 1711563 01-05-2022 12.44

785 1711564 01-05-2022 17.705

786 1712671 03-05-2022 16.97

787 1712672 03-05-2022 19.95

788 1713541 03-05-2022 17.975

789 1714707 04-05-2022 18.67

790 1714708 04-05-2022 16.995
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791 1715775 05-05-2022 23.715

792 1716897 06-05-2022 28.79

793 1718036 07-05-2022 28.155

794 1718039 08-05-2022 19.205

795 1718587 08-05-2022 16.885

796 1718588 08-05-2022 30.825

797 1730292 10-05-2022 27.22

798 1730296 10-05-2022 22.63

799 1730298 10-05-2022 23.945

800 1731908 11-05-2022 23.33

801 1731910 11-05-2022 20.72

802 1731912 11-05-2022 24.51

803 1732986 12-05-2022 23.73

804 1732989 12-05-2022 26.87

805 1734126 14-05-2022 25.43

806 1734128 14-05-2022 29.53

807 1734129 14-05-2022 22.83

808 1735228 15-05-2022 19.46

809 1735229 15-05-2022 23.54

810 1735859 15-05-2022 16.31

811 1735860 15-05-2022 19.56

812 1736967 16-05-2022 23.17

813 1736972 16-05-2022 20.99

814 1738121 17-05-2022 20.6

815 1738123 17-05-2022 25.69

816 1738124 17-05-2022 19.38

817 1740330 19-05-2022 25.71

818 1740331 19-05-2022 20.87

819 1740332 19-05-2022 24.11

820 1741438 21-05-2022 24.53

821 1741439 21-05-2022 28

822 1742532 21-05-2022 26.5

823 1742533 21-05-2022 25.47

824 1742564 22-05-2022 20.3

825 1743174 22-05-2022 22.73

826 1743176 22-05-2022 19.23

827 1743178 22-05-2022 24.17

828 1744428 23-05-2022 21.88

829 1744429 23-05-2022 24.39

830 1745677 25-05-2022 22.86

831 1745678 25-05-2022 23.22

832 1745690 25-05-2022 23.27

833 1747251 26-05-2022 25.66

834 1747258 26-05-2022 26.76
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835 1747984 26-05-2022 24.02

836 1747986 26-05-2022 25.54

837 1747987 26-05-2022 22.75

838 1748489 27-05-2022 23.19

839 1748495 27-05-2022 22.71

840 1749620 28-05-2022 24.6

841 1750289 28-05-2022 22.67

842 1750309 29-05-2022 20.92

843 1750310 29-05-2022 19.78

844 1750956 30-05-2022 24.4

845 1750957 30-05-2022 25.47

846 1751457 30-05-2022 20.88

847 1751464 30-05-2022 22.51

848 1751468 30-05-2022 22.3

849 1751478 30-05-2022 22.88

850 1752178 30-05-2022 16.56

851 1752588 31-05-2022 26.11

852 1752603 31-05-2022 20.96

853 1752606 31-05-2022 23.22

854 1897336 22-11-2022 21.94

855 1897351 22-11-2022 22.46

856 1897352 22-11-2022 20.7

857 1897335 23-11-2022 21.845

858 1898536 24-11-2022 21.935

859 1898537 24-11-2022 21.855

860 1899689 24-11-2022 19.325

861 1899690 24-11-2022 21.815

862 1900686 25-11-2022 25.975

863 1900691 25-11-2022 20.55

864 1900799 25-11-2022 32.435

865 1902446 27-11-2022 24.16

866 1902448 27-11-2022 23.48

867 1902449 27-11-2022 28.76

868 1902490 28-11-2022 24.785

869 1903660 28-11-2022 22.97

870 1904800 29-11-2022 22.825

871 1904801 29-11-2022 22.8

872 1904803 29-11-2022 25.08

873 1904820 30-11-2022 24.355

874 1905975 30-11-2022 26.295

875 1905976 30-11-2022 23.07

876 1905984 30-11-2022 20.41

877 1906349 01-12-2022 19.3

878 1906818 01-12-2022 21.02
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879 1906820 01-12-2022 23.065

880 1907868 02-12-2022 24.605

881 1908368 03-12-2022 28.035

882 1908373 03-12-2022 23.92

883 1908909 03-12-2022 23.275

884 1908911 03-12-2022 28.5

885 1908919 04-12-2022 21.635

886 1909155 04-12-2022 22.295

887 1909449 04-12-2022 20.53

888 1909450 04-12-2022 19.77

889 1909488 04-12-2022 26.495

890 1909489 04-12-2022 20.805

891 1909492 05-12-2022 24.535

892 1909637 05-12-2022 22.425

893 1910407 05-12-2022 25.81

894 1910409 05-12-2022 23.33

895 1910411 06-12-2022 23.855

896 1910413 05-12-2022 24.39

897 1910415 05-12-2022 21.795

898 1911468 06-12-2022 24.12

899 1911469 06-12-2022 25.68

900 1911470 06-12-2022 22.91

901 1911475 07-12-2022 25.12

902 1912195 07-12-2022 21.41

903 1912562 07-12-2022 23.335

904 1912563 07-12-2022 25.22

905 1913572 08-12-2022 25.09

906 1913574 08-12-2022 25.58

907 1913575 08-12-2022 22.175

908 1913592 09-12-2022 28.99

909 1914465 09-12-2022 25.665

910 1914468 09-12-2022 29.565

911 1914592 09-12-2022 26.77

912 1914620 10-12-2022 25.075

913 1914621 10-12-2022 28.905

914 1914633 10-12-2022 25.92

915 1915635 10-12-2022 22.43

916 1915636 10-12-2022 32.095

917 1915641 10-12-2022 27.555

918 1916176 11-12-2022 26.085

919 1916179 11-12-2022 26.74

920 1916210 12-12-2022 22.045

921 1916218 12-12-2022 27.145

922 1916617 12-12-2022 31.975
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923 1917295 12-12-2022 25.01

924 1918386 13-12-2022 26.42

925 1918387 13-12-2022 23.155

926 1918394 13-12-2022 26.21

927 1918751 14-12-2022 30.18

928 1919415 14-12-2022 28.29

929 1919420 14-12-2022 24.89

930 1919423 14-12-2022 28.38

931 1920270 15-12-2022 26.235

932 1920398 15-12-2022 25.14

933 1920402 15-12-2022 25.31

934 1920403 15-12-2022 23.97

935 1920404 15-12-2022 29.085

936 1920410 15-12-2022 28.745

937 1920412 15-12-2022 22.095

938 1920413 15-12-2022 23.565

939 1920414 15-12-2022 26.34

940 1920415 15-12-2022 20.56

941 1921403 16-12-2022 25.105

942 1921404 16-12-2022 21.635

943 1921405 16-12-2022 30.595

944 1921406 16-12-2022 23.58

945 1921407 16-12-2022 22.965

946 1921409 16-12-2022 23.31

947 1921410 16-12-2022 28.67

948 1921413 17-12-2022 24.64

949 1921414 17-12-2022 24.885

950 1921435 17-12-2022 23.745

951 1921437 17-12-2022 25.025

952 1921438 17-12-2022 24.705

953 1921440 17-12-2022 24.945

954 1922297 17-12-2022 26.39

955 1922303 17-12-2022 21.585

956 1922375 17-12-2022 22.045

957 1922376 17-12-2022 22.025

958 1922383 17-12-2022 22.85

959 1922387 17-12-2022 24.25

960 1922404 18-12-2022 24.66

961 1922406 18-12-2022 23.385

962 1922407 18-12-2022 24.325

963 1922409 18-12-2022 28.585

964 1922829 18-12-2022 23.21

965 1922836 18-12-2022 20.165

966 1922839 18-12-2022 21.03
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967 1922893 18-12-2022 21.675

968 1922895 18-12-2022 19.36

969 1922897 18-12-2022 23.975

970 1922912 18-12-2022 28.455

971 1922917 18-12-2022 22.135

972 1922923 18-12-2022 20.675

973 1922929 18-12-2022 23.28

974 1922930 18-12-2022 21.815

975 1922932 18-12-2022 24.13

976 1923252 19-12-2022 22.115

977 1924028 19-12-2022 28.5

978 1924029 19-12-2022 23.24

979 1924030 19-12-2022 24.165

980 1924031 20-12-2022 25.26

981 1924032 20-12-2022 25.415

982 1924033 20-12-2022 22.405

983 1924055 20-12-2022 31.305

984 1924056 20-12-2022 22.775

985 1925069 20-12-2022 21.85

986 1925071 20-12-2022 23.26

987 1925072 20-12-2022 21.48

988 1925080 20-12-2022 21.3

989 1925083 20-12-2022 25.08

990 1925092 20-12-2022 23.16

991 1925094 21-12-2022 22.45

992 1925095 21-12-2022 24.855

993 1926117 21-12-2022 26.71

994 1926118 21-12-2022 25.085

995 1926119 21-12-2022 22.505

996 1926126 21-12-2022 24.03

997 1926127 21-12-2022 27.19

998 1926128 21-12-2022 21.48

999 1927235 22-12-2022 23.535

1000 1927236 22-12-2022 23.9

1001 1927237 22-12-2022 22.13

1002 1927242 22-12-2022 24.235

1003 1927868 23-12-2022 22.69

1004 1928281 23-12-2022 20.14

1005 1928284 23-12-2022 27.09

1006 1928286 23-12-2022 23.58

1007 1928288 23-12-2022 23.84

1008 1928291 23-12-2022 21.555

1009 1928293 23-12-2022 23.42

1010 1928295 23-12-2022 23.45

1011 1929289 24-12-2022 27.05
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1012 1929290 24-12-2022 23.285

1013 1929292 24-12-2022 28.13

1014 1929293 24-12-2022 29.985

1015 1929298 24-12-2022 25.175

1016 1929303 24-12-2022 26.575

1017 1929312 25-12-2022 22.295

1018 1929313 25-12-2022 25.585

1019 1929314 25-12-2022 23.585

1020 1929811 25-12-2022 20.93

1021 1929812 25-12-2022 24.63

1022 1929813 25-12-2022 22.955

1023 1929814 25-12-2022 26.035

1024 1929815 25-12-2022 23.47

1025 1930340 26-12-2022 21.515

1026 1930343 26-12-2022 22.97

1027 1930822 26-12-2022 24.235

1028 1930825 26-12-2022 22.005

1029 1930830 26-12-2022 24.93

1030 1930832 26-12-2022 23.88

1031 1930961 26-12-2022 22.885

1032 1932061 27-12-2022 24.42

1033 1932062 27-12-2022 28.915

1034 1932064 27-12-2022 24.495

1035 1932065 27-12-2022 23.325

1036 1932066 27-12-2022 23.935

1037 1933145 28-12-2022 26.18

1038 1934166 29-12-2022 23.62

1039 1934167 29-12-2022 26.72

1040 1934170 29-12-2022 24.61

1041 1934297 29-12-2022 21.905

1042 1934298 29-12-2022 25.41

1043 1935352 30-12-2022 22.73

1044 1935353 30-12-2022 23.26

1045 1935354 30-12-2022 18.025

1046 1935355 30-12-2022 26.79

1047 1935356 30-12-2022 24.45

1048 1935358 30-12-2022 18.99

1049 1935655 31-12-2022 25.44

1050 1936354 31-12-2022 25.34

1051 1936355 31-12-2022 28.66

1052 1936356 31-12-2022 19.965

1053 1936358 31-12-2022 23.385

1054 1936359 31-12-2022 24.405

1055 1936846 01-01-2023 19.165

1056 1936847 01-01-2023 23.825

1057 1936848 01-01-2023 30.325

1058 1936849 01-01-2023 28.52
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1059 1936850 01-01-2023 24.475

1060 1936851 01-01-2023 24.21

1061 1936853 01-01-2023 23.715

1062 1937844 02-01-2023 24.51

1063 1937845 02-01-2023 27.565

1064 1937846 02-01-2023 30.44

1065 1937847 02-01-2023 24.76

1066 1938904 03-01-2023 21.83

1067 1938905 03-01-2023 28.215

1068 1939974 04-01-2023 18.885
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MAURYA ENVIRO
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MAURYA ENVIRO

MAURYA ENVIRO
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1.

2.

NIA. ANALYTICAT & RESEARCH LABORATORY
(COMMON EITI"UINT TRTATMENT PTANT)

153/A, G.|.D.C. t{andesari, Dist. Baroda - 391 340.
Phone No. : 0265-284lOtG I 2840321 I 2ll{o078

emall : niacetpcEmall .corn, nla-cetp@yahoo.co.in

Hydrodynamic Cavitation Studies for M/s. NEPL (CETP), Ahmedabad

Title: Treatability Report for COD Reduction by principte of hydrodynamic cavitation

Purpose

This note describes the procedure for reduction of COD by hydrodynamic cavitation

insitu generation of hydroxyl ion and Catcium hypochtorite by continuous injection of

chtorine gas.

Equipment :

a) Hydrodynamic cavitation unit with pump

b) Chtorine cytinder

c) Lime sotution with intermittent dosing

d) pH meter

e) Dosing Pump

f) pH and dosing Pump controtter

3. Procedure

3.1 Add Caustic Lye solution to waste water to be treated and raise the pH to 10.5

3.2 Transfer the waste water to the reactor and keep it hatf empty

3.3 Start the chlorination stowty

3.4 Keep a check on the pH

3.5 lf the pH drops to about 7, add fresh lime sotution to raise the pH

3.6 Continue the reaction titt the efftuent is cotortess and the COD drops betow the

required norms.

4. Checks and Precautions:

4.1 Provide barometric header of minimum 7 mts. for addition of chlorine.

4.2 Keep a continuous check on the pH of the Waste Water and maintain alkatine

conditions to prevent emission of unreacted chtorine gas.

8e9. Ollce: 134/t, Opp. Shopplng Ccnlrc, G.l.0.C.llondeaarl, Dist. Beioda-391 340. L
Phone No. (n6$28O390, Far No. :026S2800fl10

NAEL ACCNEDITEO TA8(NATfi YHHM
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NIA. ANALYTICAT & RESEARCH TABORATORY
{COMMON IFf tUINT TRTATMINT PTANT)

153/A, G.|.D,C. Nandesari, Dist. Baroda'391 340.
Phone No. : 0265.2841016 I 284A921 I 284U,78

emall : nisetP@gmall .conr, nla-cetp@yahoo.co.ln

5. Sample Preparation:

Sampte was received from NEPL CETP, which was subjected to Hydrodynamic Cavitation

treatment at the Pitot Ptant facitities at CETP, GIDC, Nandesari, after carrying out a detailed

anatysis of untreated efftuent. The

7. Observations:

7.1 Sampte volume for treatment taken was 100 tts. The composite wastewater was btackish

in cotor before the treatment and became cotortess after 2 hours of treatment.

7 .2 Effewescence and foaming was observed in the first 20 mins of treatment.

7.3 The reduction of COD and other parameter coutd be achieved by hydrodynamic cavitation

based treatment after 4 hours.

7.4 COD reduction of 85.6% was achieved after 4 hours of treatment. The COD achieved after

treatment was224 mg/L.

7.5 The ammoniacal nitrogen and phenolic compounds reduced to betow detectable limits

after 2 hours of treatment.

Beg. Oftrce : 13ffl, Opp. Shopplng Centre, G'|.D'C' ilandeaarl, IXrt. Bercda-39l 340'

Phonc ilo. ffi.2t4(Xt90, Frr No. : 02S4E4{80
}IA8T AOCREDI1ED LA8Ofi ATfi Y

6. Treatability Results Obtained for Raw Untreated Sample:

Sr.No. Tirne pH Cotor coD
(ne/L)

Chtoride
(mg/L)

TDS

(mgi L)

NH3-N

(mg/L)
Phenotic

Compounds
(mg/L)

time (kgs) ctz
(kgs)

1 0hr 8.56 redish color 1 ,560 14,449 19,238 130 0.6

7 thr 7.78 cotortess 998 15,172 0.14 0.12

3 2 hrs 7.42 colorless 542 15,U2 0.24 0.22

4 3 hrs 7.20 colortess 372 16,44 BDL BDL 0.36 0.34

5 4 hrs 7.56 Cotortess 224 16,728 21,457 BDL BDt 0.48 0.4
Note : Sampte Volume 100 lts,
Lime required for pH controt = 0.48 kgs.

Chlorine consumed = 0.44 Kgs

Remarks: The COD reduced to 1,560 mg/L to 224 afler 4 hours of treatrnent. The studge generated was 90.2 gms in '100 Lts of

treated effluent or 0.902 kgs/KL of treated efftuent.

#edmmm

I;

Name of Unit: Wastewater from NEPL CETP, Ahmedabad (Sample No. 2)
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NIA - ANATYTICAT & RESEARCH TABORATORY
(COMMON TFFTUTNI TRIATMINT PTANT}

153/A, G.|.D.C. Nandesari, Dtst. Baroda - 391 340.
Phone No. : 0265484I01G I 284(821 I t8/lOOTg

email : niacetp@gmail.cmr, nla_cap@yahoo.co.in

8 Photograph of stages of Treatment:

L l
2"fit

for Nandesari lndustries Association

"^ 
w;'ffeatmentPrant
(Chairman)

Beg. ofllcc t l34,ll, Opp. Shopplng Cenbe, G.|.D.C. ilandarart, tht. Baroda-3g! 3t0,
Phonc No.026$28t1&r90, Far No. ;0ffi280ffi90
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Anushree Kapadia <a.kapadiaoffice@gmail.com>

Additional Affidavit on behalf of the Respondent No.1
1 message

Anushree Kapadia <a.kapadiaoffice@gmail.com> Sat, Jul 1, 2023 at 12:22 PM
To: uh-gpcb-ahme@gujarat.gov.in, Rajesh Kumar <rajeshgpcb@gmail.com>, legal.gpcb@gmail.com,
aniruddha1488@gmail.com, Surender Singh Hooda <sshooda65@gmail.com>, maulik@nanavatico.com

                             NATIONAL GREEN TRIBUNAL

(WESTERN ZONE BENCH, PUNE)

 

ORIGINAL APPLICATION No. 7/2020

 

IN THE MATTER OF:

 

ARYAVART FOUNDATION

THROUGH ITS PRESIDENT                               … APPLICANT

Vs.

 

M/S NARODA ENVIRO PROJECTS LTD.

(CETP) & ORS.                                                   RESPONDENTS

Additional Affidavit on behalf of the Respondent No.1

SIR/Madam, 
               Please find attached herewith Additional Affidavit on behalf of R-1 IN Captioned matter

 Additional Affidavit on behalf Respondent No. 1...

--

- Office of 
Anushree Kapadia
Advocate-on-Record
Supreme Court of India

U-20, Basement, 
Green Park Main, 
Behind Evergreen 
New Delhi 110016

# +91-9958009320

--------------------------------------------------------------------------------------------
Disclaimer:

This message is confidential. It may also be privileged or otherwise protected by work
product immunity or other legal rules. If you are not the intended recipient or you
have received it by mistake, please let us know by e-mail reply and delete it from your
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system; you may not copy this message or disclose its contents to anyone. The integrity
and security of this message cannot be guaranteed on the Internet. If verification is
required please request a hard-copy version.
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